863  Report of University

[Dr. K. L. Shrimali.] language but several
languages, and rightly so, because there are
various kinds of linguistic  groups living in
this cosmopolitan city.

The word 'primary’ is used here because, as
I have already referred, it is used in the
Constitution.

With regard to the pay of primary school
teachers, I am sure my hon. friend, Shri
Bhupesh Gupta, knows that the Government
of India are giving assistance to the State
Governments and they are meeting 50 per
cent, of the increased expenditure. I know that
the salary scales are not yet satisfactory and it
is our continuous endeavour to improve mat-
ters. But in this matter again, the State
Governments have also to play their part.

SHRI BHUPESH GUPTA: You can raise it
here andset an example.

Dr. K. L. SHRIMALI: Delhi has the
highest salaries in the whole of the country.

As far as the period of time is concerned, |
have already stated that the matter is now
being considered in the Planning Commission
and the Plan will certainly come before this
House and the other House also when it is
finalised and this House will have full
opportunity to discuss the provisions in the
Plan.

Sir, I think these were the points that were
raised now.

MR. CHAIRMAN: The question is:

"That the Bill to provide for free and
compulsory primary education for children
in the Union Territory of Delhi be referred
to a Joint Committee of the Houses con-
sisting of 45 members; 15 members from
this House, namely: —

1. Diwan Chaman Lall,
2. Dr. W. S. Barlingay,
3. Dr. Raghubir Sinh,

4. Shri M. Govinda Reddy,
5

. Shrimti
hanpal,

Chandravati  Lak
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Dr. Nihar Ranjan Ray,
Shri A. Balarami Reddy,

. Shri Hira Vallabha Tripathi,.
. Shri Bibudhendra Misra,

© % N o

10. Kumari Shanta Vasisht,
11. Prof. A. R. Wadia,
12. Shri Lalji Penflse,
13. Shri Mukut Bihari Lai,
14. Mirza Ahmed Ali; and

15. Dr. K. L. Shrimali (mover)., and
30 members from the Lok Sabha;

that in order to constitute a meeting of
the Joint Committee the quorum shall be
one-third of the total number of members of
the Joint Committee;

that in other respects, the Rules of
Procedure of this House relating to Select
Committees shall apply with such
variations and modifications as the
Chairman may make;

that the Committee shall make a report
to this House by the first day of the next
session of the Rajya Sabha; and

that this House recommends to the Lok
Sabha that the Lok Sabha do join in the said
Joint Committee and communicate to this
House the names of members to be
appointed by the Lok Sabha to the Joint
Committee."

The motion was adopted.

[THE VICE-CHAIRMAN (SHRI DAHYA-

BHAI V. PATEL) in the Chair.]

MOTION RE REPORT OF THE UNI-
VERSITY GRANTS COMMISSION THE
MINISTER oF EDUCATION

(DR. K. L. SHRIMALI) : Sir, t move the
foflowing motion:

"That the Third Annual Report of the
University Grants Commission for the
period April, 1953 to March, 1959, laid on
the Table of the Rajya Sabha on the 23rd
February. 1960, be taken into consi-
deration."

Sir, before hon. Members express their
opinions on this Report, I would like to
highlight some of the
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main features to which the University Grants
Commission has given special attention, and
if we concern-trated on those aspects, the
University Grants Commission and the
Government would be greatly benefited. In
fact the main purpose of this discussion is
that the University Grants Commission and
the Government should have the benefit of
the views of this House and the other House
on the work that is being done by the
University Grants Commission.

In this connection I would like to say
that as far as the Central Government are
concerned, their responsibility is very
limited. I am not saying that because of
the criticism which is being levelled
against universities at the present moment.
Iam only referring to the constitutional

aspect of it. As far as the Genjtral
Government are concerned), they  give,
through the University Grants
Commission, assistance  for the

development  of the  universities and
during these past few years ithas been
our continuous endeavour to raise the
standard of the universities and to give
assistance for various kinds of development
projects. In the course of their work, the Uni-
versity Grants  Commission have faced
certain  difficulties and they have
raised certain  fundamental issues. They
have expressed the view that new
Universities should  be established only
after the most careful examination of all
aspects of the question and that, as provided in
the University Grants Commission  Act,
an opportunity should be given to the
Commission  to advise on  such
proposals.  Under section 12(f) of the
University Grants Commission Act, it is
one of the functions of the Commission to
advise any authority, if such advice is
asked for, on the establishment of a new
University, but as the House is aware, under
the Constitution of India education in-
cluding Universities is a State  subject and
the State Governments are not bound to ask
for the advice of the Commission or to act on
their advice
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after seeking the same before establishing new

Universities. New  Universities have been
established  without consulting the
Commission.  The resources of  the
Commission  are limited. The University

Grants Commission has, therefore suggested
that before new Universities are established, it
would be desirable to seek the advice of the
Commission in this matter. They
particularly refer to the Universities at Varanasi
and Khaira-garh. At Varanasi a new
Sanskrit. University called the Varanasiya
Sanskrit Visvavidyalaya has been estab-
lished and at Khairagarh in Madhya Pradesh
the Indira Kala Visvavidyalaya has been
brought into existence. These are all one faculty

institutions, namely for Sanskrit and for
Music respectively. Recently another Uni-
versity was set up, the Dharbanga Sanskrit

University. The Bill was passed by the
State legislature but the University Grants
Commission was not consulted. As far as
the Constitutional provisions are con-
cerned, the State Government may not
consult the University Grants
Commission—it is not bound to consult the
Commission—and it may not accept the advice
of the Commission but, Sir, in this matter, in
my opinion, it would be advisable to
establish healthy conventions. We have set
up a very high-powered  Commission and
that Commission is making strenuous efforts
with its  limited resources to raise the
standards of the Universities. It would be
desirable to seek the advice of the Commission
before new Universities are set up but in this
matter we cannot do anything under the law
unless we change the Constitution itself but we
can certainly establish healthy = conventions
in this country. After all everything need
not be determined by law. We are all equally
interested in the development of the
Universities. The State Governments are also
fully aware that the resources are limited, and
without the assistance of the Central
Government and the University Grants
Commission they cannot maintain standards
or develop their Universities. It would,
therefore be



867 Report of University

[Dr. K. L. Shrimali.] advisable for the
State Governments to  consult the
University Grants Commission before
setting up these Universities.

SHRT JASPAT ROY KAPOOR (Uttar
Pradesh): But you need not exhibit a helpless
attitude.

Dr. K. L. SHRIMALI: In this matter, as I
said, I am only placing the situation as it is.
What can we do if the State Governments
come forward and say that this is not our res-
ponsibility? They might set up Universities as
they have done.

SHRI JASPAT ROY KAPOOR. You can at
least exhibit a determined attitude in the
matter.

DRr. K. L. SHRIMALI: The only thing we
can do is to stop giving grants to new
Universities established in the States without
making any reference to the University Grants
Commission but I think our whole approach
in this matter should be to establish healthy
conventions. There should be full consultation
between the State Governments and the Uni-
versity Grants Commission and the Central
Government because the question of
education is not merely a State subject—it is
a State subject so far as the Constitutional
provision is concerned—but from the broad
national point of view we are all equally
interested in raising the standards of our
Universities.

Now, some difficulties have been
experienced by the University Grants
Commission with regard to the imple-
mentation of their development programmes.
One of the difficulties which *hey have voiced
is with regard to the improvement in the salary
scales of teachers. Now, the ass's-tance which
is being given by the University Grants
Commission is on a matching basis, that is,
the University Grants Commission gives a
certain percentage and the Sfate Governments
are expected to contribute their share. It has
been found that in many cases
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the Commission could not implement this
scheme because the State Governments had
not come forward with matching funds. Here
is a difficult situation which the Commission
has to face. We are now examining the
question whether the University Grants
Commission should not try to demarcate
clearly the functions of the University Grants
Commission and of the State Governments in
financing development projects. We have so
far viewed that the raising of the salaries of
teachers is a national problem, and the
University Grants Commission has naturally
given the highest priority to the improvement
of salary scales but unless the State Govern-
ments come forward and find the matching
funds, it would not be possible for the
University Grants Commission to do anything
in this matter. So, the University Grants
Commission and the Central Government
requested the State Governments some time
back as to whether they would be willing to
place their funds at the disposal of the
University Grants Commission, just as the
Central Government places their funds at the
disposal of the University Grants Commission,
so that the Commission .could go ahead with
the development projects. Now, this idea,
unfortunately, did not find favour with the
State Governments and the only alternative
which is now left to the Commission is that
they should in future take up only such
projects for which they can give cent per cent,
assistance instead of expecting any share to
come from the State Governments. Of cour'e.
the scope will be very much limited.

So far as salary scales are concerned, some
scales have been fixed by the University
Gran's Commission, and I am glad to say that
out of all the ™ Universities, twenty
Universities have participated in this scheme
up to the end of 1958-59. Under this scheme,
the Comnrssion pays 80 per cen’. of the
increased expenditure on this' account while
the remaining 20 per cent, is paid by the State
Governments or the University concerned.
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However, a large number of Universities are
still out of this scheme, and we hope that the
Sta’e Governments would also give as much
importance to this matter of salary-scales as
the Central Government has been giving.

SHRI N. M. LINGAM (Madras): What is
the number of Universities that have availed
of this scheme?

Dr. K. L. SHRIMALI; I mentioned the
figure a little while ago. It is twenty.

The University Grants Commission is also
aware that a greater part of our higher
education is being imparted in the affiliated
colleges, and if these colleges are left out,
they cannot tackle the question of higher
standards. They are, therefore, making
attempts to improve the salary scales of
college teachers also, and I am glad to say that
under this scheme, out of 718 colleges
affiliated to the Universities in India which
have been recognised by the Commission,
267 came under the operation of this scheme.
Certainly still, a large number remains out of
it, and we hope that in this matter also ei'her
the managements of those colleges or the
State Governments would be able to find
matching funds, and try to improve the salary
scales.

With regard to the medium of instruction,
on various occasions in this House I have
explained that it is the policy of the
Government that regional languages should
become the media of instruction in all our
higher educational institutions. But there are
real difficulties, of not having adequate
number of text-books and scientific journals,
and the University Grants Commission are
fully aware of this problem. They have
appointed a working group and the working
group is going into this question. As soon as
their Report is available, the University
Grants Commission w'll take necessary steps
to implement this programme also.

The University Grants Commission has
also drawn our attention to some

24 RS—3.

[ 14 APRIL 1960 ]

Grants Commission 870

difficulties which they had to face with regard
to import licences and foreign exchange.
Now, I would like to inform the House that o
far as import licence and foreign exchange are
concerned, the procedure has been con-
siderably simplified since the Second Report
of the University Grants Commission was
discussed in this House and according to this
procedure the University Grants Commission
makes recommendations for the issue of
import licences to the Chief Controller of
Imports direct within +he limits of foreign
exchange ceilings fixed by the Department of
Economic Affairs. Thereafter the licences are
issued by the Chief Controller of Imports to
the institutions with which the Commission is
concerned. I am glad to say that the amount of
foreign exchange allocated for the University
Grants Commission during 1959-60 and from
April to September in 1960-61 was Rs. 80
lakhs and Rs. 40 lakhs respectively. Now, it is
true that during the year under review they
may have had to experience some difficulty
but this is a difficulty which the whole
coun'ry is facing. On our part we have done
our best to simplify the procedure so that
there may not be difficulty either with regard
to foreign exchange or with regard to import
licences.

Sir, some fundamental points have been
raised with regard to the Commission's powers
and func'ions and the Commission has pointed
out that there is uncertainty about the area and
extent of jurisdiction as between the
Commission and the Ministries of th®
Government of India. As far as sMncaHon
Ministry is concerned, the Report has drawn
our attention to the fact that there has been no
difficulty and that in all matters of higher
education the University Grants Commission
Iwd been consulted and that there has been
fullest cooperation. PrnVnhlv th*v have
experienced some ~ffi"ulty with regard to
other Ministries and the Ministres which at
present are giving grants to Universities are
the Ministry of Scientific Research and
Cultural Affairs, the Ministry of Health and
the Ministry of
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[Dr. K. L. Shrimali.] Food and Agriculture.
On the advice of the All-India Council of
Medical Education and on the advice of the
Indian Council of Agricultural Education the
respective Ministries of Health and Food and
Agriculture have been giving grants to the
Universities  directly. The Ministry of
Scientific Research and Cultural Affairs also
gives grants on the recommendation and
advice of the All-India Council of Technical
Education. The contention of the University
Grants Commission is that no grant to the
Universities should be given by any of the
Ministries without prior consultation with the
Commission. Here as far as the University Act
is concerned, it does not debar the
Government from giving grants to the
Universities. Some Ministries have been
giving grants without consulting the
University Grants Commission.

SHRI JASPAT ROY KAPOOR: Even
without consulting the Education Ministry?

Dr. K. L. SHRIMALIL: They are
independent Ministries; they need not consult
the Ministry of Education.

SHRI N. M. LINGAM: Do they at least
consult the Commission?

DRr. K. L. SHRIMALI: They do not; there
is no consultation.

SHRI JASPAT ROY KAPOOR: There is
no co-ordination.

SHRI N. M. LINGAM: So neither the
University Grants Commission nor the
Education Ministry is consulted?

Dr. K. L. SHRIMALI: In my opinion I
think it would be desirable to consult the
University Grants Commission, though there
is nothing which prevents the Government
from giving direct grants to the Universities.
We have set up a high-powered body in order
that an independent body might deal directly
with the Universities and there might be no
political influence.
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Grants Commission 872
As far as Education Ministry is concerned, we
have placed all our funds at the disposal of the
University Grants Commission except for a
few technical projects, for example, the rural
institutes, where we feel that some kind of
experiment is necessary. There is no rivalry
between the Government and the University
Grants Commission; there should be no
rivalry and there should be closest collabora-
tion. In fact, it is with that view that the
University Grants Commission has been
established. There should be a kind of
partnership. The State, the University Grants
Commission and the Universities should all
play their part and if we establish healthy
conventions, they would be the true
instruments for developing a democratic
society. | hope that just as the Ministry of
Education is transferring the funds to the
University ~ Grants  Commission  other
Ministries would at least consult the
University Grants Commission before giving
grants so that the Commission can discharge
its functions more effectively. We have
addressed all the Ministries of the
Government and we are hoping that some
kind of an arrangement will be made under
which the University Grants Commission
would be consulted before grants are given.
As 1 said, legally there is nothing which
prevents the Government from giving direct
grants to the Universities.

The other difficulty which the University
Grants Commission had to face was with
regard to the loans. Now, the University
Grants Commission Act does not empower the
Commission to advance loans to Universities.
We have been examining this question for the
last two or three years and there are a number
of administrative, financial and legal diffi-
culties in making this provision. At present the
arrangement i that the Ministry of Education
arranges loans on the recommendation of the
University Grants Commission. But in the
recovery of these loans difficulties may arise.
A.Gs. will have to be brought into the picture
and it is still not very clear how an
autonomous body making loans to another
autonomous body will
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be able to recover those loans. All kinds of
legal difficulties may crop up. But we are still
examining this question and I hope some kind
of an arrangement will be made which will
faciliate this work.

Lastly, the University Grants Commission
has drawn our attention to the problem of
student indiscipline. In some of our
Universities several things have happened
which have not brought credit to our centres
of learning. The Government are very anxious
about this matter and they are taking various
measures. The causes are all well known.
They are multiple and they arise because of
various reasons, economic, social and
political. At the same time we should not
exaggerate this problem. In my opinion the
problem is limited to certain particular areas;
Uttar Pradesh for example where there is
some kind of restlessness among students; the
city of Calcutta which is always restless and
the students get into all kinds of difficulties.
The student problem did not arise in some of
the Southern Universities. The University of
Madras for example had no trouble. The Uni-
versity of Annamalai had trouble once; so also
Mysore had once, but these are occasional
aberrations. We hope that in the next few
years we will be able to control the situation
by adopting a sympathetic, careful and
intelligent approach to the r'-jdents' problems.
The real problem is that we have to provide
adequate facilities for them and outlet for their
abundant energy. As the House is aware, the
Ministry of Education has, with the help of
the University Grants Commission, adopted
various measures, which, I hope, would
enable us to remove this malady, which is
eating into the vitals of our University life.

I think I should say a word about the
progress of the three-year degree course.
Through the efforts of the University Grants
Commission, we are evolving a uniform
national pattern and I am glad to say that in
addition to the Delhi University, which had
already adopted this three-year degree course
in 1943-44, 21 Universities have
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adopted it up to date. Seven have decided to
implement it from a definite academic term
and two have agreed to introduce it, but they
have ye. to decide the year of introduction
The U.P. Government have sent a proposal
and they ar, asking for cent per cent
assistance. The proposal is still under
consideration. The Bombay University have
said that they would like to have the ordinary
two-year degree course after intermediate and
would have three-year degree course only for
the honours course. So, we have, through the
efforts of the University Grants Commission,
succeeded to a large extent in exolv-ing a
national pattern.

These are some of the main points which
have been highlighted in the Report of the
University Grants Commission. The points
that have beex raised are vital and
fundamental. The new students are the
instruments for building up our nation. We
should tackle the problems of Universities in
a non-partisan way. It is only when we make
that approach we can really make the
Universities real instruments for nation
building. The Universities have a very
important role to play in our society. There is
some kind of restlessness among students. 1
hope it is temporary and it will soon
disappear. The University Gran's Commission
have been making continuous efforts to raise
the standards. There is a complaint about
lowering of standards, but it is a gradual pro-
cess of improvement. The eflorib which we
are making now will bear fruit in course of
time. If we improve the salary scales today,
we shall at'ract better talented people, but the
result will not be visible within a year or two.
It is a long process. I think the University
Grants Commission is making a good effort.
They have already achieved substantial
progress and we hope that as years pass by,
our Universities will play their due role in the
national reconstruction.

dt gie Ao TwATW (wrad)
& wF AT TZAT TEar g | o o
F 9 9% F 37 faer § B afmafed
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THE VICE-CHAIRMAN (SHRI DAH-
YABHAI V. PATEL) : Order order. The matter is
not yet open for discussion.
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THE VICE-CHAIRMAN (SHRI DAHYABHAI
V. PATEL) : The Motion must be formally

moved. When it is open for discussion, you
will be given ample opportunity to speak.
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o 9o ;o wAWA: fHT AT RA
FiAq w1 ArFr A0 famn
THE VICE-CHAIRMAN (SHRI DAH-

YABHAI V. PATEL): You will get ample
opportunity to ask a question.

Let us follow the formal procedure in the
matter.

The question was proposed.

Dk. A. N. BOSE (West Bengal): Sir, I beg
to move:

1. "ThaT at the end of the Motion,
the following be added, namely: —

'and having considered the same, this
House ’s of opinion that necessary steps be
taken

to  give effect to  the
recommendations contained therein,' "
SHrr T S.  AVINASHILINGAM

CHETTIAR (Madras): Sir, I beg to move:

2. "That at the end of the Motion
the following be added, namely: —

'and having considered the same, this
House is of opinion that greater attention
must be given by the Commission to
prepare for the introduction of Indian
languages as the medium of instruction
and the reform of the Examination
system in Universities.'"

The questions were proposed.

Dr. K. L. SHRIMALI: I will answer that
question. The Report on page 14, while
speaking about a committee, which has been
appointed to look into the  problem  of
indiscipline, says: —

"Whilst it would not obviously be right
for us to anticipate the recommendations of
the committee, we appeal to politiciarvs
and public men and to parents to assist the
university authorities in maintaining a right
atmosphere in th, universities. Meanwhile,
we hope that there will be no interference
In the life of
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universities and colleges by any outside
bodies or persons and that parents will
show a greater sense oi responsibility in
directing their sons and daughters towards
law-abiding habits and to more orderly
ways of living."

There is nothing objectionable in this appeal
which they have made to politicians and
public men and I do not know why the hon.
Member thinks that the Chairman of the
University Grants Commission himself is
interfering in the work of the Universities.

oft Qio ATe TSANA . TFIA AL
d wan fFar 41 | 9z 72 F ArEAT
UFTeaa ST § FLOaT AT J1d Fed
§ | TEY WUTART 1 T aHT FE 2
HIT aqed1g &9 8 |

o ®o THo SAWTA : T &4
faaa & &g €15 g9 qg7 § |

THE VICE-CHAIRMAN (SHRI DAH-
YABHAI V. PATEL) : I do not think the matter
arises out of the Report of the University
Grants Commission.

DRr. A. N. BOSE: Mr. Vice-Chairman, the
University Grants Commission is now in its
seventh year. During the six years and four
months it has lived, it has exceeded its
original stature and responsibility. It has far
outgrown the narrow framework of the
University Grants Commission Act. It has far
extended its functions and duties, beyond the
original calculations. The University Grants
Commission is not concerned merely with the
distribution of the funds placed in its hands by
the Ministry of Education. It has to see how
the funds are spent. It has to keep a high
standard of teaching. It has to maintain
uniformity of standards. It has to give the
necessary guidance and sometimes exercise
the necessary control. It is right, therefore,
that the Commission has sought for an amend-
ment of the University Grants Commission
Act. On page 16 we are told by the
Commission that section 12 of
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the U.G.C. Act
mission:—

empowers the Com-

"to take, in consultation with the
Universities or other bodies concerned, all
such steps as it may think fit for the
promotion and coordination of university
education for the determination and
maintenance of standards of teaching, exa-
mination and research in Universities."

The Commission further proceeds to say
that it has met with certain difficulties in
carrying out its responsibilities, firstly
because of the uncertainty of some of the
provisions of the Act and secondly because of
the restrictive nature of the rules framed
thereunder. Sir, we are not fully aware in
what respects the Commission has faced
difficulties in the discharge of its res-
ponsibilities.

THE VICE-CHAIRMAN (SHRI DAE-
YABHAI V. PATEL) : You may continue after
lunch.

The House stands adjourned till 2-30 p.M.

The House  then adjourned for
Iunch at one of the clock.

Tne House reassembled after lunch at half
past two of the clock, MR. DEPUTY
CHAIRMAN in the Chair.

DR. A. N. BOSE: Mr. Deputy Chairman, I
was going to say with reference to a specific
case why the University Grants Commission
Act should be suitably amended in order to
enable the Commission to discharge its
duties. There are colleges affiliated to the
universities

MR. DEPUTY CHAIRMAN: Before you
proceed further, I have to inform the House
that there are 19 speakers. So please restrict
the time for speeches.

Dr. A. N. BOSE'; There is only one
speaker from our group. I think, Sir, you will
kindly keer that in mind.
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MRr. DEPUTY CHAIRMAN: Certainly.
You will have your time.

Dr. A. N. BOSE: Sir, there are colleges
affiliated to the universities which
deliberately keep out of the purview of the
University Grants Commission. According to
section 2(1) of the University Grants Com-
misiion Act ihe Commission cannot extend its
aid and its supervision to an affiliated college
without going through the university. There
is, for instance, the Viharilal Mitra College of
Home and Social Science of Calcutta. It is
one among the very few of its kind in the
country. It is affiliated to the University of
Calcutta since 1957. It has a staff of highly
qualified teachers including First Class M.As.
and Doctors, and it is teaching for a four-year
degree course and even a post-graduate
diploma course. But the teachers are not
receiving the scales of the University Grants
Commission excepting the Principal. This is
the kind of anachronism . . .

SHrRI N. M. LINGAM: Except the
principal. But how does he get?

DRr. A. N. BOSE: That is not for me to
explain. You can draw your own conclusion. I
think, Sir, these are fit cases where the
Commission shoud be empowered to
intervene and set right these anachronisms.

Sir, at the very outset the Commission
regretfully observes that its advice is not
sought by the State Governments when they
start new universities. New universities have
cropped up and new colleges also like
mushrooms. In its report the Commission
observes:

"Our experience has been that we are
either not consulted or are consulted in a
perfunctory manner. That prevents our
formulating our advice properly."

Accordingly it makes the recommendation
that new universities should be established
only after the most careful examination of all
aspects of the question and that, as the law
provides, an opportunity should be given to
the
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Commission to advise on any such proposal.
Sir, the Commission has further noted that
sometimes affiliations are given to colleges
having no buildings, no funds and no
qualified staff. These are the reasons why the
Act needs to be amended to enable the
Commission to discharge its duties properly
and to bring about uniform! in standards in
our universities.

Sir, the Commission has made reference to
the conflict of jurisdiction with some of the
Central Ministries— this is at page 17. It is
good to find that 'there is no such conflict with
the Ministry of Education and that the
Commission and the Ministry of Education
are working with perfect cooperation and
understanding. But it is unfortunate that the
same understanding does not exist with
respect to the other Ministries. Possibly it is
with the Ministry of Scientific Research and
Cultural Affairs that the jurisdiction of the
Commission may overlap most. We are not
told anything specifically about that, but
possibly some scholarships and grants may be
made from that Ministry which sometimes
encroach upon the province of the University
Grants Commission. The division of
jurisdiction must be very cfear. I fully agree
with the hon. Minister when he says that other
Ministries have a right to make grants of their
own accord. Of course nobody denies that.
But the Commission is an autonomous
institution of their own making, and it must be
made a full master of its own house. It must
be given a free hand in working within its own
sphere and in the distribution of funds
necessary for the promotion of university
education. Accordingly, as recommended by
the Commission, it should be the sole channel
for distributing all grants of the Central
Ministries. I should go further and plead that
even the State Governments should canalise
their grants through the University-Grants
Commission. Of course under the Constitution
one cannot compel the State Governments to
do that, and I fully agree with the hon.
Minister when he says that healthy
conventions



881 Report of University

should be grown. But if these conventions do
not grow, if the conventions grow the other
way, if the conventions grow by which the
State Governments are enabled to play politics
by distribution of patronage as is being done
in many universities—I know of many
colleges, particularly missionary colleges,
which get liberal patronage from the State
Governments—if we want to maintain and
improve our stndards, such discrimination and
patronage should go. And if it is possible to
reach these results through understanding,
through the growth of healthy conventions,
that is well and good. Otherwise we shall have
to think of legislative measures, even of
amendment of the Constitution so as to allow
the University Grants Commission to act
freely within its sphere and to bring about
uniformity in standards in our institutions.

Sir, almost all our universities are short of
funds. In the formative days of our universities
liberal contributions came from the public. But
those days are gone. Whatever endowments or
donations come from the public are earmarked
for specific purposes, for scholarships, for
students' amenities, etc., and hardly anything
for expansion and development. The universi-
ties have to rely almost entirely on the fee
income from the students and it is quite
intelligible that the Commission in its second
Report had regretted that many new schemes
were wrecked on the rock of matching grants.
The universities with their slender resources
cannot find the necessary contributions to
match the grants from the Centre. The States
have hardly the resources for this purpose;
almost all the revenue resources are now with
the Centre. So, it is time that the Centre under-
takes an increasing responsibility for the
university's expenses, particularly for the
development schemes of the university. I shall
not go to the length of the hon. Minister and
say that the entire responsibility should be
taken over by the Centre. Let there be a token
contribution, a much lesser percentage than 50,
demanded from the State or the university. In
any
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case, the Centre must take upon it-s«If the
responsibility for the bulk of the expenses,
particularly for development and expansion
purposes.

Sir, the rapid expansion of university
education has brought to the fore the question
of keeping the standards uniformly in the
different universities. The Commission has
appointed a Committee to review the
evaluation system of the different universities
and to compare the standards. I do not know
what system and what method the
Commission is contemplating. But I have a
humble suggestion to offer. Let all the papers
for Honours and Post-Graduate courses be set
by external teachers, that is by teachers from
other universities; let all Honours papers and
papers for the MA. Degree—or at least half of
them—be sent outside, that is, to teachers of
other universities for examination and let at
least a majority if not all of the examiners for
Doctorate be from outside, i.e., from other
universities. I think that may be a suitable
course to adopt for bringing uniformity and
keeping the standards in the higher courses of
learning.

The heavy overflow in our colleges

has naturally caused a headache to
the university authorities and to the
University Grants ~ Commission.

Thousands of students who are not fit for the
higher courses of learning, who are not likely
to be benefited by a university course of
education, are crowding the colleges and
naturally, the Commission has to think of res-
tricting admission by introducing a system of
tests—of admission by tests of aptitudes—in
order to prevent the huge wastage of talent. I
fully agree that the doors of higher education
should not be open~to all; only those who are
qualified to receive higher education should be
entitled to admission into the colleges; but on
two conditions. The first condition is that
there must be alternative courses of learning
for them or avenues of employment.
Otherwise, if millions of matriculates are let
loose on the crowded market of employment,
that
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[Dr. A. N. Bose] will create a situation
far more explosive than at present. The
other condition is that we must improve our
education at the primary and secondary
levels. If most of the students who go in for
coLegiate education arc unfit to receive it
today, it is because of the fault not of the
students, but of our primary and secondary
education. Primary and secondary education
today is in a hopeless rot and it is going
from bad to worse day by day. I am
speaking of the average schools, not of the
few schools which have a staff of highly
paid and qualified teachers and which take
high fees from the students. We must
improve the level of teaching in the average
school. We must see that no talent is wasted
at the lower level before we shut the doors
or the portals of higher learning. We must
proceed on the assumption that no child is
born unfit for an educational career. Every
chi.d has some hidden talent or aptitude, and
it is the task of the educational system to
find out suitable outlets or openings for
these hidden talents and aptitudes. Until and
unless we have done that, we have no right
to restrict admission to the col- leges and
impose a test of so-called aptitudes and
knowledge.

Sir, the Commission has made a
very halting and half-hearted refer
ence to the medium of instruction in
the universities and the hon. Minister
has made a pointed reference to that.
I am sorry that this is the one point—
and the only point—on which I can
not agree with the hon. Minister. [
do not agree with the decision of the
Government that everywhere

the

regional language should be the medium of
higher education. As early as 1957, in its
very first Report, the University Grants
Commission had given the warning:—

"There are also doubts based on
practical considerations regarding the
wisdom of changing the medium of
instruction at the University stage from
English to an Indian Ifmguase in the
immediate future.
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The comparative neglect of English on the
part of University students in recent years
has, along with some other factors, already
adversely affected the standards of
University education."

Sir, this fear is expressed again in the
present Report. The Commission advised
caution and slow going. But already, within a
year after this warning was given, many
universities switched over to Hindi, and we
were told in the second Report that others were
thinking of changing to regional languages.
Perhaps, some of the universities have already
adopted the regional languages for higher
courses of learning. Sir, I submit that linguism
in the universities at the higher stages will be a
burial "of higher learning. It will bring narrow
parochialism in the universities. Sir, let us see
the consequences. Supposing every university
has its regional language for the courses of
Honours and post-graduate studies, how would
you have your papers set by teachers of
another university or how will you have your
teachers exchanged between the different
universities for delivering courses of extension
lectures? And how would you have your D.
Phil, thesis or Ph.D thesis examined by
teachers of different universities? Supposing
we have Bengali as the medium of teaching
and examination in the Calcutta University up
to the M.A. standard, then our theses have to
be written in Bengali and have to be examined
by our own teachers, and you may well
imaginn what will be the value of such theses
and what will be the recognition of such
degrees which are awarded by the university
on the recommendation of its own teachers.
But this is not to say that I am discouraging the
teaching of regional languages; let the regional
languages be promoted by all means; let there
be separate faculties, and chairs for them and I
am very glad to find that the Commission says
that some of the northern universities have
introduced a scheme of teaching south Indian
languages. Thatis the



885 Report of University

way to come to accommodation and |
adjustment, and I think, Sir, some of the south
Indian universities might well introduce
courses for the teaching of some north Indian
languages  besides Hindi, like Oriya,
Assamese, Gujarati,  Gurmukhi, etc., all
very beautiful languages. After all, the
word 'university' has a meaning; it means the
spirit of the universe; it is just the opposite of
the parochial spirit.  In our university, for
instance, students from every corner of India
come to attend our classes. That is a matter of
pride for the university and that is an
encouragement to the teacher, and as soon as
we introduce Bengali in our post-graduate
classes. it will become entirely provincial.

Then, Sir, the Commission has fixed some
pay scales for university  teachers and the
hon. Minister has  also made reference to
it. At last it is going to be appreciated that
the salary scales of teachers count a little
bit in the improvement of standards of
teaching. Sir, the Commission has
recommended that the salaries of
teachers should compare favourably with
the scales of Class I posts in the Central
Government. Let us see how they compare
now. The three lowest scales in Class I
posts of the Cen.rai Government are Rs.
350-850  against the sca_e Rs. 250-500 for
the lecturer, Rs. 600-1,150 against Rs. 500-
800 for .the reader and Rs. 1,000-1,400
against Rs. 800-1,250 for the professor.
Sir, even within the scales which have
been recommended by the Commission and
which are being implemented in most of the
universities there are gross anomalies
which need to be rectified..  Sir, there
are universities which have separate
post-graduate colleges and under-graduate
colleges, and in the post-graduate colleges the

lecturers, besides giving lectures  in post-
graduate work, are expected to do some
research work themselves, to conduct

research of students and then to examine the
research done by them, things which are
never expected of a teacher in an under-
graduate college. But when the salary scales
are fixed,
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no attention is paid to this difference existing
between the two. Also it may happen and it
does often happen that a teacher in an under-
graduate college, who does not possess the
qualifications for the post of a leciurer in a
post-graduate college, has a much higher
start than a lecturer in a postgraduate college.
For instance,  ateacher of an under-graduate
college in Class I, that Is, the senior teacher,
has a start of Rs. 300 while a lecturer in the
post-graduate college has  a start of only Rs.
250.  The head of a department in an under-
graduate college has a sea e of Rs. 400-700
while a lecturer in a post-graduate college
remains in the scale of Rs. 250-500 although a
senior teacher, or a head of a department or
even a principal of an under-graduate  college
may not be considered sufficiently
qualified for post-graduate teaching. Sir,
these anomalies which prevail in certain uni
versifies have to be taken into account and
separate and suitable scales have [O be fixed
for teachers who are wholly assigned
post-graduate teaching and research.  Sir, I
thought that the U.G.C. scales are uniform y
applicable to all universities which are
receiving grants from the University Grants
Commission, but here is an advertisement,
issued by the Madras University and
published in the Statesman of the 11th
April, where the professor is offered a salary
scale of Rs. 750-1,000 against the U.G.C.
scale of Rs. 800-1,250; the reader is offered a
scale of Rs. 400-600  while, according to the
U.G.C, he should have a start of Rs. 500,
and the lecturer is offered a start of ~ Rs. 200
while according to the U.G.C. he should have a
start of Rs. 250. Sir, 1 think these
anomalies have to be rectified as soon as
possible.

1 submit, Sir, that scales of remuneration
are not the only things which attract people
to an educa'ional career. There are hundreds
of people in our country who go in for a
teaching career at a sacrifice, inspired by a
spirit of idealism, a spirit of public service.
But, Sir, even idealism and



887 *Port oj University

[Dr. A. N. Bose.] public service require
some nursing and encouragement, and I am
sorry to say that many of our universities
provide hardly any facilities for teaching,
for research and for publication of the work
of research.

Many universities have libraries but no
books. Many universities have books
but no libraries, for instance our own.
Perhaps our Calcutta University has one of
the best collections of books in our country
,and yet 1 have to say that there is no
library. Why? It is due to lack of
accommodation and lack of staff; the staff is
remunerated at a much lower scale than the
staff working in other public libraries,
and the library is cramped for space. Sir, the
Commission has recommended suitable
scales for teachers. They have to
recommend suitable scales for the ministerial
staff and also for the library staff. Without
that we cannot  improve library ser-
vice, and  without library  service
there cannot be any efficient
teaching and fruitful research. There are
many universities which lack adequate
facilities for re-3 P.M. search because of lack
of space. In many universities there  is no
room where teachers can meet "heir
research students. Then, there are not
adequate facilities for the publication of a
work of research. 1 submit, Sir, that the
Commission should apply itself to these
things to see that even though teachers  are
not remunerated adequately by way of
scales of pay, at least suitable incentive is
given for research, for higher teaching
and for publication of research material
when it is  completed.

Sir, the Commission has made an anxious
reference to the examination system.
Everyone knows that this system is
outmoded. Everyone agrees that the
examination  system only  promotes
cramming like that of a parrot and imposes
a heavy nervous strain on the examinee; that
it does not at all further the exercise of
intellectual faculties and that the system has
got to be changed. Not that the remedy
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is not known. The U.G.C. did re-
commend that tutorial and seminar systems
should replace the examination system, that
instead of big lecture classes there should be
more tutorial groups and that merit should be
decided and measured by the work done in
these tutorial groups. But we have been
sadly neglecting the job. In our own days
of childhood, examination was a nightmare
to us. Today it is equally a nightmare with
the examination authorities. ~ They have to
pass sleepless nights, afraid of leakage of
examination questions, afraid of some rowdy
happenings in the examination hall.  This is
the nemesis, this fs the price that we have
paid for neglecting the problem.

In this regard, of course, there is the
difficulty, as pointed out by the
Commission in their second report, which
they had faced in introducing this reform.
They say: —

"The difficulties involved are not
merely material but also psychological
and there are strong vested interests and
much inertia to overcome."

If these difficulties are not overcome, what
is the Ministry of Education for? What is
the University Grants Commission for if
they fight shy of these vested interests, if
fhey are afraid of these difficulties? Sir, we
are paying the price of our fear and
negligence today. (Time bell rings.) Just
five minutes more.

MRr. DEPUTY CHAIRMAN: No. no.
Two minutes more, because there is a
number of speakers to be accommodated.

DRr. A. N. BOSE: I had begun after lunch
hour.

MR. DEPUTY CHAIRMAN: You have
taken your full forty minutes. The number
of speakers is very large.

DRr. A. N. BOSE: Sir, the Commission is
worried Over the question of
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student indiscipline to which our hon. Minister
also made a reference. We are told, Sir, that a
Committee has been appointed and it is going
into the matter. We shall await its findings. In
this connection, it is good to remind the
Commission that the question does not
concern merely the universities and the
academic life. It is a national question which
involves, as the hon. Minister said, social, eco-
nomic and political factors. Universities lack
academic life around them, and for thTs tRe"
students are not responsible. The country itself
lacks the necessary atmosphere within which
academic life can flourish. Everyday
newspapers come out with reports of rowdy
scene; in our public bodies where our own
representatives are sent, representatives
elected by the people. Rough words are used,
unseemly behaviour, sometimes free fight,
exchange of shoes—all these things are going
on in our public bodies, even in our legislative
assemblies. And I am ashamed to say that only
a few days ago a similar scene was enacted in
a meeting of the Calcutta Corporation while
the Mayor was going to be elected. There was
scramble for the Mayor's seat and there was a
free fight. What can we expect of* our
students when every day they come across
such things, such behaviour on the part of
their elders.

A few days ago, startling things were said
in the other House of Parliament about the
affairs of the Aligarh University. I am not
going into tne~ truth or otherwise of these
statements. ""But the fact remains that these
allegations came out with broad headlines in
the daily papers. The allegations related 76~
embezzlement of funds in which the Vice-
Chancellor was mentioned. These things are
going on in almost every institution. Every
university has its coteries and factions
intriguing for power, intriguing for office,
intriguing for promotions and sometimes for
money. Students see these things before their
eyes. In the face of these intrigues it does not
lie with us, the

[ 14 APRIL 1960 ]

Grants Commission 890

elders, to instruct the students, to advise them
on codes of discipline. A few months ago

MR. DEPUTY CHAIRMAN: One minute
more.

DRr. A. N. BOSE: I shall finish shortly.

MR. DEPUTY CHAIRMAN: The number
of speakers is very large.

Dr. A. N. BOSE: A few months ago the
convocation of the Calcutta University was
held. It was addressed by the Chancellor, the
Vice-Chancellor and the hon. Minister of
Scientific Research and Cultural Affairs. They
made very good speeches but only while they
were being protected by the police around
them.  Plain-clothed  policemen  were
occupying the front seats, and this is while
every student was admitted in the hall on
personal identification. Only students, who
were successful" and were going to receive
their diplomas were admitted inside the hall.
There was not the slightest chance of any
unseemly scene or disorderly behaviour in
that hall. The reaction on the students can well
be imagined. When the seniors do not dare
face them, when they lack the integrity, the
character, the personality and the courage to
face them, it is not difficult to guess how the
students will behave.

Sir, I thank you for the latitude yau have
given me. I conclude with the suggestion that
the U.G.C., being an eminent body of proved
integrity, and experience and impartiality,
should be given ample scope. It should be
given the necessary power-,-for the discharge
of its responsibilities and the UGC.“Act
should be amended accordingly. Thank you.

SHRI SATYACHARAN (Uttar Pradesh) :
Sir, I rise to express my appreciation of the
report of the University Grants Commission
presented to us. Two reports were
submitted
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[Shri Saty acharan.] earlier to this House
for consideration and this is the third in the
series. I must confess that it is a revealing
document which sheds ample light on the
various aspects of University education.

Sir, there are many questions raised
in this Report and the observations
made in it are really very important.
The foremost question that arrests
our attention is the type of university
which would prove serviceable in the
present situation of our country. The
Commission has rightly pointed out
that the unitary residential tjpe of
university is the ideal one. Nobody
disputes this. But how far it is ser
viceable in the present "condition is a
question for us to discuss. In the

conditions frrat~ are prevalent in our
country, it is very" difficult to have
universities of unitary residential
type. As the Commission itself has
pointed out, there are about 39 uni
versities in India at present with a
;omplement of nine lakhs of students
and if the wuTutary residential type of
iniversities are asked to accommo-
Iatt these students NvC would require
ibout 200 universities in India. This
s an impossible position. It does not
;nd there. We find that every year

ibout 50,000 students join the universi-
ies and as such within ten or fifteen
ecars we shall have to face a contin
ent of about a million and a half
itudents. The solution given by the
Commission is that under these condi-
ions only teaching and affiliating type
>f universities can come to our suc-
our. I agree with this solution. But I
vould like to add that there must be
i first grade college at the head-
[uarter of the affiliating  university
ust to set an example for the affiliat-
d colleges, a pattern to be followed
>y them. .

The second point that we have to onsider in
the context of the re-ort submitted by the
University rrants Commission is about the
in-reasing number of students and the
esultant indiscipline among them. luch talk
has been going on in the
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press and also on the platform about the
indiscipline prevalent among OUT students.
Sir, I have spent a great deal of my time
among educational institutions and 1 was
associated with several statutory bodies of
education in Uttar Pradesh, the Senate of a
University and the Board of Secondary
Education. I have my personal experience ana
my hon. friends, I hope, will not mind if I have
to make certain unpalatable remarks. It is not
that we can lay the blame at the doors of the
students only. On my personal knowledge I
can say, much can be said about the teaching
staff, from the Vice-Chancellor right down to
the lecturers who dabble in a political fashion
with so many things within the portals of the
universities. In this matter I do not blame the
Government, because they do not come in the
picture. But whosoever are responsible for the
appointment of the Vice-ChanceiTnrs, it is
their duty to see the antecedents of the persons
who are entrusted with such an onerous task. |
have to hang my head in shame when I see
that in my own province three of the universi-
ties had to be closed because of ugly
demonstrations of indiscipline. I cannot dilate
upon these things in detail. It is for the
authorities to consider over the matter when I
state that the blame does not lie only at the
door of the students but also on the other side,
from the Vice-Chancellor right down to the
lecturer engaged in teaching. Sir, I quite
realise that we have certain ideals in India, a
tradition of educational ideals. It is not as if
6nly In" modern times we have universities
here. We had universities like Nalanda with
ten thousand students and a thousand teachers
and the discipline there about which we read
was extremely exemplary. We do not come
across a single instance of indiscipline, and it
is a challenge to the historians if they could
produce it, among the students. The ideal was:

Grants Commission
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The professor or the teacher was supposed to
be endowed with an element
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of divinity and I would add that with
professors of that calibre and that stature, we
do not come across any such indiscipline as
we see today or as we have lived to see it
today. About professors. I have observed that
group politics is rampant among them. Ih this
connection I have one suggestion to make. |
do not know how far the University Grants
Commission is competent to get it imple-
mented, but in anguish 7 am inclined to give
expression to rather unpalatable views before
those Who are charged with the imparting of
education within the portals of the university.
I would suggest that they should be debarred
from those posts because of which they
dabble in politics and practise very many ugly
things within the portals of the universities. I'
mean, trTey should be debarred from group
politics and from many other such allied
things in which they indulge.

As far as university education is concerned,
the Commission has recommended that it
should be restricted and more emphasis
should be laid on the expansion of secondary
education. Well, I personally feel that just a
in England and in many other foreign
countries, there should be something like a
vocational bias at the end of the secondary
education stage. But here in India there is a
rush of students to the universities without
any objective and as the Commission has
rightly pointed out, they want to use it as a
waiting room before they could jump on
others. This state of affairs is nauseating and
there must be some objective before the
students plan to join the universities. So |
suggest that emphasis should be laid on the
expansion of secondary education rather than
on multiplying universities, which would
absorb much of our financial resources.

As far as the salaries of the teachers are
concerned, we know that a lot of people have
paid lip tributes to the teachers and have shed
crocodile tears while speaking about them.
But how far they are sincere in their views"
and
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sincere in their implementation could be
judged only by their action. Quite a number of
teachers have told me that they should not
have gone in for an academic career, and
entered the portals of a university. They" la-
ment over it throughounheir"life and feel a
sort o'f ah inferiority complex too when it
comes to the social pattern of life. "They
tfitrnk that socially they are inferior lo the
officials who probably are much inferior in
calibre, but because of their higher salaries
they boast of a better position in society.
Iqufte agree with the Commission when they
point out that the basic salary or the scale of
salary of a lecturer in these colleges should
compare favourably with the firs! class
official in"the administrative services. This is
the objective of the University Grants
Commission and 1 wish it will further
improve on it.

Sir, ,the medium of instruction is another
point which hag been raised in the .University
Grants Commission's Report. Much critical
ink has been spilt on this subject and a lot of
controversy has also been raised in the press
and on the platform. What should be the
medium of instruction? There is no doubt that
it should be the motlreT-tongue or the Indian
languages whatever the Province may be, it
can choose its own langauge. For instance
Madras may have Tamil as the medium of
instruction. Why should we fight shy about
having our own language? My hon. friend
here lust now said that there could not be
uniformity. If there cannot be uniformity in
the matter of langauge, do you mean to
perpertiate a foreign language for purposes of
studies and instruction in India?

I will quote the example of certain foreign
countries. Only ;the other da>, Cambodia,
Laos and Viet Nam attained their
independence. In all these three countries,
they have their own languages as the medium
of instruction. Then there is Thailand and
Indonesia. Of course, in Thailand
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[Shri Satyacharan.] they have their own
language as medium of instruction and it is so
rich that they can impart education in
technical subjects and science in that
language. I do nbf want to speak about Japan
because Japan has got a much improved
standard of education. She has got a very rich
lexicon. I am talking—I am sorry I have to
use this phrase—of the so-called backward
countries like Laos, Cambodia and Viet Nam.
Indonesia the other day declared that it must
have its own language as the medium of ins-
truction in the University of Batavia. If they
could have their mother tongue as the medium
of instruction, why should not we have our
own language too? I am speaking about the
States. For example, Madras could have
Tamil. Tamil is a very rich language; so is
Hindi and so is Bengali. Why should Dr. Bose
fight shy of having Bengali as the medium of
instruction in Bengal? When it comes to a
question of uniformity of pattern, a profes9or
knowing' Hindi in Madras can easily set
papers for the Universities in Uttar Pradesh.
This could be made applicable to other States
also.

There are a few development schemes and
'l am glad that the Commission has taken up
this particular aspect of the matter. I am
especially interested in the department of
archaeology. Archaeology and anthropology
are the two subjects which need our increased
attention. When we talk of archaeology, we
know that a very small, rather, a very meagre
amount was allotted to this very important
subject of our cultural side.' Archaeology is a
branch ot study which needs greater attention
and greater impetus. It was  Sir
CuTT{TIngham who gave a lot of impetus to
the Indian scholars, and as a result of the
impetus given by him many things of historic
importance were excavated and India's ancient
civilisation was brought to light. We are very
proud of those things. I would go a little
further and in this connection quote some
example of foreign countries. I had the
proud
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privilege of visiting some of the American
countries, especially countries in South
America and those lying adjacent to Central
and North Americas" some twenty-five years
ago. Of course, this was repeated in 1948
again. I observed relics of Indian culture and
civilisation lying in Central America,
especially in Mexico, and places on the side of
the Andes, in Peru, and Colombia—in fact, all
those places where the Red Indians were
residing and ruling. I was given facilities by
the Government of Holland to visit the interior
of the dense forests of Dutch Guiana. I can say
with authority, after a brief survey of about
thirtyfour languages spoken by the Red
Indians and after comparing them with
Sanskrit, that there is some linguistic affinity
between these languages. As far as the
findings in South and Central America are
concerned, they are very well known to us.
Many of us have been to London. There is a
Mexican salon in the British Museum. A
massive figure of a bull lies therein and on it
are engraved figures of Gods and Goddesses.
When I entered that corner of" the Department
of Antiquities, I asked the guide as to whether
I had come to the Indian salon. He replied,
"No, Sir, you are in the Mexican salon." I was
surprised because some of the findings in
South and Central America proved that the
Aryan culture flourished there at the same
time. It is difficult for me to give dates" but it
is said that in the 7th Century A.D.
missionaries from India went to those lands.

I introduced this subject particularly to
show that there must be some such branch of
study in the Universities. It is not enough that
we should send out our professors for
supervising excavation work Tn our country
alone. They should also be sent, abroad, to de
something in collaboration with the professors
of the other Universities, for instance, the
Universities in Afghanistan and other places
abroad. This is my suggestion to the hon.
Minister. If he could influence the University
Grants Commission to develop this branch, it
would really
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raise our national pride and give us a place
internationally.

SHrRI BHUPESH GUPTA (West Bengal):
Mr. Deputy Chairman, this gives us an
opportunity to discuss the problems of our
higher education, alike from the point of view
of the student community as from the point of
view of the teachers and others.

There are about thirtynine Universities with
seven hundred and eighteen affiliated
colleges. According to the report there are
about 8,50,000 students in our Universities
and college:, and the rate of growth of the
University population has been about fifty
thousand a year. Now, immediately, I should
like to make it clear that we are not satisfied
with the progress in this matter because after
twelve years of independence one should have
expected a greater expansion of higher
education. We should have expected higher
education to have reached out to those
sections of the community which had been
denied the opportunities of such education.
We should draw more and more into the
temples of learning, higher learning, people
from the poorer sections of the community but
in all these respects, I find that the progress
made has been abysmally slow, and there is
nothing really to write home abou*-.

The Report has pointed out that if all the
students were to be put in residential
Universities, we would require two hundred
instead of the thirtynine Universities that we
have. This only shows how far we are lagging
in the matter of re-organisation of our higher
education. Therefore, Sir, one problem that
stands out is the need for greater tempo and
better direction of our education. We need
more colleges undoubtedly to overcome the
congestion in the present educational
institutions. It has been pointed out that 45 per
cent, of the student community are accounted
by *big colleges'. You can well understand
from this how and in what direction the
concentration is taking place. Therefore, it is
important that
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we so shape our educational policy and
management of education that there comes
about dispersal of the right type that we need.
Naturally, we need more colleges spread over
wider areas. It is also necessary to give
assistance to the existing colleges so that they
can relieve the overcrowding and go in for
necessary additional constructions to see that
a class room is not packed with hundreds of
students as we have in Calcutta.

In the matter of technical and
scientific education which should be given
all priority in the context of planned
development of India's economy, we are not
faring at all satisfactorily. In 1947 we had
about 2,500 to 3,000 students in the scientific
and technical  line. According to the
available figures we have now 12,000.
Assuming that that figure is correct— it is the
official figure—one must say again that the
progress here has been extremely slow. In 13
years a jump from 3,000 to 12,000 and that too
when we are completing the Second  Five
Year Plan, is not something about which
we can feel happy or complacent. Even in
this Report we find that the University
Grants Commission in the year under review
have spent in grants, recurring and non-
recurring, one crore and eighty lakhs of rupee?
under the head 'Scientific and Technical
Education'. I think this is not adequate. If we
have to develop scientific and technical
education, especially when we need so many
scientists and technicians, especially when we
complain about lack of technical know-how
and when we have to rely heavily on
foreigners, it is essential that ~we  pay
more attention to the different aspects of
scientific and technical education than we
have done hitherto. ~ Greater grants should be
forthcoming from the Government and  from
the University Grants Commission.

In this connection one point which I would
like to mention before I pass on to my next
point is about the question of taking higher
education to the rural population. I think it
was at the 26th annual meeting  of the
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[Shri Bhupesh Gupta.] Central Advisory
Board of Education that it was pointed out that
facilities for higher education should be so ex-
tended as to meet the requirements of the rural
population. It was a very constructive and
useful suggestion because af'.er all 80 per cent
of our population live in the countryside. What
would be the good of our higher education if
we do not take higher education to the
multitudes who live in the countryside? It is
not possible for the people in the rural areas
even af'er they pass the matriculation exa-
mination, however talented they may be, to
come to the towns, meet the expenses of
education and undergo all the tortuous
processes there. It is the task of the
Governmen*, their institutions and their
authorities, to move in this direction. When
they are not in a position to enter the uni-
versities and colleges in the cities where the
cost of living is high, where conditions of life
are difficult, it is the task of the authorities to
take the centres of learning to the villages of
our country. Are we moving in this direction?
There have been some symbolic efforts here
and there but by and large we seem to have
turned our face away from this task altogether.
I tlrnk the recommendations or the advice of
the Central Advisory Board of Education
should be taken seriously and measures drawn
up so that in +he course of the Third Five Year
Plan we can see higher centres of learning
coming up not merely in towns and cities but
also in the remote villages drawing into the
niche of learning the sons of peasants and
other poorer sect'ons of the community. That
should be the right type of approach.
Unf0r4unately, there is no reference to this
point at all in the Report.

Coming to the allocations, I think the
allocations are very very inadequate and I
would be wholly supporting the Education
Minister if he nuts in his claim before the
authorities concerned—the Finance Ministry
and the Planning Commission—for bieger
mallocations. The Education Ministry is an
orphan boy in the scheme of
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planning. It stands at the doorstop of the
Finance  Ministry and the Planning
Commission and it is turned away with con
empt and derision. Not that they express it in
so many words but that is how it is generally.
At the time of the Second Five Year Plan
when th, late Maulana Azad wanted about
1,200 crores to be allocated, it was cut down
first to Rs. 650 crores and to a much smaller
amount later. Nobody worried over it because
after all th, Education Minister is not some-
body to worry about. I think that in this matter
Dr. Shrimali should take courage in bo'h his
hands and press his claims before the Planning
Commission and the Finance Ministry that in
the interest of higher learning, in the interest
of expansion of education, adequate
allocations should be made under Central
heads. It is very important; otherwise he
would not be in a position to implement many
of his plans. Many of them will undergo cuts
as the Plan faces financial difficulties.
Likewise he should demand more money;
otherwise he would not be in a position to
offer adequate assistance to the Stages without
which in the first instance he cannot make any
material difference to the situation and in the
second place he cannot inspire confidence at
the State level. It is important therefore that
we all take a common stand that education
should be given due attention and financially it
must not be kept starving as has been the case
all these years. As you will see from this very
Report, the grants to the States, both recurring
and non-recurring, amount to Rs. 442 lakhs.
One single scandal costs Rs. 4 crores but here
all the Universities under the statps have been
given grants, recurring and non-recurring, over
a period of one year amounting only to about
Rs. 4] crores. Take for instance the truck
scandal or any other scandal and you will find
how much moneyv is "squandered. I know that
the tractors are lvin" idle at Dan-dakaranya
and the whole money is waited. The Central
Tractor Organisation has wasted money. But
whpn it comes to education, not only we
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deal with it in a step-motherly -way but it is
also dealt with, as far as this Report is
concerned, in a rather hostile manner. Of
course they don't *ay that.

Therefore more grants are needed. Now, let
me come to the question of matching grants. I
do not know why we must have sueh a fancy
for the expression 'matching grants'. To match
what? The States want grants from the Centre
precisely because they are not able to find the
money. The financial powers are more and
more concentrated in the hands of the Central
Government. The raising of resources rests
with the Centre. The bigger items of financial
resources are almost exclusively within the
grip of the Centre. How then do we expect the
States to find money, more especially when
you are egging them on all the time to find
more money for this plan or that plan. It is not
possible for them to find money. Therefore it
will be for us to give more and more financial
assistance to the States without imposing this
kind of rigid condition of matching grants.
Matching grants have made it impossible for
some States to avail of whatever the Central
Government is prepared to give. Suppose Mr.
Birla says that he is prepared to give me a
grant of Rs. 50 lakhs provided I, Bhupesh
Gupta, find another Rs. 50 lakhs. It is' a
mockery. Where do I find Rs. 50 lakhs? I do
not have even 50 lakh naye paise. He will
never tell that; but suppose he says that or even
a lesser sum, say Rs. 57000. How can I get that
money?

Suri P. D. HIMATSINGKA (West
Bengal): You can get much more.

SHR1 BHUPESH GUPTA: No; I can't get
anything. There may be some States which
are in a position but I know that most of the
States are not in a position to find any money.
They are in doldrums financially. It is not
possible for them to find the resources for
meeting even their ordinary expenses, let
alone any development expenditure. So this
is a very very
124 RS—4.

1 14 APRIL 19C0J

Grants Commission 902
urgent problem which we are lacing today, this
problem of matching grants. Do we want
education or do we not—matching grant or no
matching grant? Let us face this. When you go
to war you don't talk about matching grants by
the Air Force for the Army or by the Army for
the Air Force. You don't talk like that. You just
go at it. The hon. Minister should go at it and
rai.se the necessary money. After all it brings
dividends, material dividends. There will be
more technicians, more scientists and higher
cultural level and it will turn out more national
wealth and moir resources for the country. It is
bad to look at this matching grant in th* same
way as sometimes the British used to look at it.
In this connection I would like to point out one
more thing. Mr. Shriman Narayan, Member of
the Planning Commission, who deals with this
subject, says that because of this and other
reasons it has been possible for the States to
utilise only 64 per cent of the moneys allotted
to them. This is the position. Thirtysix per cent,
could not hav* been utilised because of this
matching grant business. Reconsider this
position, because we cannot stick to it in this
form at all. Not that I am suggesting that the
States should not find their resources also.
They should share responsibility. But one need
not be so rigid as they are. The question of
loans should also be considered. Now, the
University Grants Commission cannot give any
loans. I think there are institutions, colleges
and Universities, which would be able to do
some improvement in their affairs provided
they get resources. After all, they would be in a
position to repay it. Such cases should be con-
sidered sympathetically and if the rules come
in the way, the rules must give way to the
urgent and vital needs of our higher education.
That is what I would suggest. Again, this
matching grant business is being exploited in
States like West Bengal to introduce certain
grants-in-aid rules. Under the rules they do
screening and all that. Now, when they give
matching grants, the State Government irres-
pective of what the University Grants
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[Shri Bhupest Gupta.]

Commission says, says: "All right. Give me a
list of the teachers. They shall be screwied."
And in Bengal the screening of teachers takes
place in the usual Macarthian style. Six or
seven people have been dismissed. They say;
'we shall be the final au-thori.y to approve of
their appointment and all that.! Why should
the State Government have any such say? The
governing bodies should be free to handle
such matters and the State Governments
should not be allowed to come into the picture
in that form to interfere with their affairs.

Then, coming to the question of teachers,
the Report has made .

SHRi RAJENDRA PRATAP SINHA
(Bihar): How do you explain the Education
Bill in the Kerala State by your Party?

SHri BHUPESH GUPTA: Now, you have
taken possession of Kerala with all kinds of
alliances. Make merry. Do something about it.

SHRI RAJENDRA PRATAP SINHA: He
has not answered my question.

SHRI BHUPESH GUPTA: What was
that intelligent question?

SHRI RAJENDRA PRATAP SINHA: T just
wanted to know this. He said that the State
should not interfere wi'h the managing body
of educational institutions. But his Party
brought forward the Education Bill which
controlled practically the> entire education of
Kerala State.

SHRI BHUPESH GUPTA: I see. If that is
so, have courage and ask your Mr. Thanu
Pillai to cancel that Act. He can do it. He
knows it very well.

MR. DEPUTY CHAIRMAN: Order, order.

SHrr RAJENDRA PRATAP SINHA: H,
says that the State Government should not
interfere with it .
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MR. DEPUTY CHAIRMAN: Order, order.

SHrRI BHUPESH GUPTA; The sm Mr.
Sinha might dislike, but he is very fond of the
baby. If they do not like this and if they have
the courage, they can show it by repealing it.
They do not have the courage.

MR. DEPUTY CHAIRMAN: Order, order.

SHrRI BHUPESH GUPTA: It is very good of
you, because I would not like even the P.S.P.
to have the wrong type of courage. Anyway,
they are in the saddle with nineteen seats. He
was very interesting in this matter, because he
knows that if an attempt of this kind were
made, Mr. Thanu Pillai would come tottering
down and the Congressmen will elbow hint
out.

Now, Sir, about the teachers conditions are
very unsatisfactory. Their pay scale is very
low and what has been stated here does not
throw much light, because many teachers of
colleges get very much less than what is
regarded as an average in this Report. I think
the whole question has to be gone into. It
should be made possible for the University
Grants Commission to get a statement from all
the 718 colleges showing the pay scale of each
of the teachers. It is not very difficult. The
Company Law Administration gets returns
from so many thousands of companies. It
should be very easy for the University Grants
Commission to address a letter to each of these
colleges and ask them to give the names of
their teachers and their scales of pay, exactly
what they are drawing at the time of filing the
statement. Next time we would expect from
the University Grants Commission a statement
of that kind, or a booklet containing these
facts, so that we can go into this question. The
average does not help us very much, because
many professors get much below the average
of Rs. 250 or so. I know of professors getting
Rs. 125, Rs. 100, Rs. 75 and so on, whatever
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may be shown in their books. In many cases
even the books do not show that they get Rs.
125, Rs. 100 or Rs. 75. That is the position.

Now, Sir, since you are in the Chair, I
thought that I should deal with a little of
Mysore affairs, because here is a very
legitimate problem. There are temporary
lecturers ~ working in the University of
Mysore and what happens? They are
recruited on the 24th June every year and on
the 31st of March next year their services are
dispensed with. Again, recruitment takes
place. This is going on for six years or so. It
was  suggested that the vacancies should be
filled. Then the advertisements were made,
they sent their applications expecting that they
would be appointed in a permanent way. But

then, the University demanded that the
applications should come through the
Provincial Public Service Commission.
That causes a great deal of  legitimate

discontent because in no place in the world
you will find professors being treated in this
manner—theka labour. It is undignified.
Therefore, their demand for immediate
regularisation  of  the services of all local
candidates should be accepted. Then, again,
they are not given the summer salary and the
invigilation fees, etc. They are
denied many things. I do no' go into these.
A large number of lecturers of local origin
are involved in this matter. The
University Grants Commission should look
into this matter and see that things are set
right.

Then, due to the inadequacy of salary,
teachers have to undertake tuition in order to
supplement their income for their bare living.
This is something which is not good. I have
studied in foreign Universities and I have not
seen such things at all. I think they are well
paid, so that they do not have to go in for this
kind of diversion and extra strain and labour,
because that affects their capacity to teach.
The Education Ministry and the University
Grants Commission should take up the whole
question in all earnestness and in all
seriousness,
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so that we see that the professors and lecturers
do get a fair deal. It is very important.
Otherwise, people will not go there. It is a
good thing that people are going there. I
congratulate our talented young men, who go
in for this kind of job after higher education,
after doing very well in the Universities, for a
salary of Rs. 125; when others go in for other
jobs. Now, you can see that we owe them a res-
ponsibility, we owe them a responsibility not to
make them very rich, [ but to assure them a
decent living, so that their educational
activities and work do not suffer.

Now, Sir, the administration and
management of our Universities and colleges
and the problems of the students,
including the so-called student
indiscipline, should be judged together. What
the Report has done is it has devoted page 12
to the problems of student  behaviour, but
it does not say anything about the behaviour
of the administration. It is a one-sided way of
looking at  things, because they are after all
inter-connected. You cannot conceive of stu-
dent indiscipline without taking into account
maladministration malpractices and
mismanagement on the part of the authorities.
That is very important. No one would
support the ugly incidents  that sometimes
take place in the examination halls by way of
tearing of examination papers or assaulting

invigilators, etc. Nobody will support it
and I think that our student
community does not support it. Isolated

individual cases  there are, but for
this the entire student community should not
be maligned and found fault with, as has been
the tendency in  some cases. In fact, Mr.
Deshmukh, in his address to the 27th meeting
of the Central Advisory Council  of Educa-
tion last February said: —

"The heart of the student community is
sound. They are very decent people."

I entirely agree with this assessment of our
student community. They are a good lot.
Naturally there may be one or two isolated
cases in so many students we deal with. On
the whole
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LShri Bhupesh Gupta.] they are good. I
think it is not fair on our part, on the part of
elders, to frown upon them all the time just
because certain incidents in some places take
place. That is the British way of doing things.
Somehow or other we must live down such
ways of doing things.

Now, Sir, I come to the question of
administration. Administration is very very
important. The use of armed constabulary by
the university authorities is deplorable. It is a
great provocation to the student community.
Why cannot the teachers themselves go, the
students go *r other political leaders or public
leaders go and face the situation instead of
calling the armed constabulary? The attitude
of the administration is again bad.

In the Rajasthan University in 1958
Professor S. S. Goel of the Kotah College was
forced under duress to raise the marks of
certain papers in practical examination in I.Sc.
Physics. Immediately he wrote a letter to the
Vice-Chancellor and the Registrar saying the
circumstances in which he did it. What
happened then? This gentleman was
persecuted. He pointed out that he was forced
to do so by the internal examiner—for what-
ever reasons I need not go into them. All the
facis are there, the entire file of
correspondence | have got. From there I find it
extraordinary for the university authorities to
have dealt with the matter in the way they did.
Last year again he wrote. Nothing came out of
it. It went on. On the contrary the Vice-
Chancellor wrote to him a letter saying that if
he persisted in this effort, disciplinary action
would be taken against him. This is what he
got from the Vice-Chancellor of the
University. It seemed that the Registrar was
very much interested in covering what had
been done by the interna] examiner and in
helping otherwise or in the manipulation of
marks and so on.

Then, Sir, serious allegations were made
against a University personality
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in Lucknow. Without disposing of these
allegations he was made the Vice-Chancellor.
Is it right? I do not know whether the
allegations were right or wrong, but when
they have not been disposed of, is it right to
make an appointment of this kind?

The Viee-Chancellor of the Banaras Hindu
University offered his resignation in 1958. It
has been accepted only the other day.
Meanwhile, he has succeeded in victimising a
whole lot of tutors and lecturers whom he did
not like. Why did the Government delay in
this matter? After all in this House We said
that resignation was the right course, and he
took the step, but it was not allowed to
mature.

Then. Sir, leakage of questions took place in
Calcutta recently. The case is there. Questions
leaked out, and officials are involved,
authorities are involved, in this matter of
leakage of questions. Are the students to be
blamed for it if questions are leaked out and
distributed? Students receive them, you cannot
blame them. In any case it is a matter of
maladministration.

Then again I come to the question of how
question papers are set. In Calcutta there was
disturbance in an examination hall. I do not
support it. But question papers on Civics are
set by examiners who want to show off their
learning. They did not fall within the scope of
the curriculum or syllabus. There was a lot of
agitation and things took place .

MRr. DEPUTY CHAIRMAN: We are
concerned with the Report.

SHri  BHUPESH GUPTA: University
things I am talking about.

MRr. DEPUTY CHAIRMAN: Not in-
dividual universities.

SHri BHUPESH GUPTA; Every single
university I can discuss. It is there in the
Report. The Calcutta University comes in
very much. Not
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only so much money has been given to it
but incidents also are mentioned. This is the
position.

SHRI RAJENDRA PRATAP SINHA: Sir,
I would like to know how far it is right to
brush aside the remarks of the Chair like
that.

SHri BHUPESH GUPTA: I am not
brushing aside the remarks of the Chair.
What is he talking about? All I am saying is
relevant.

SHRI RAJENDRA PRATAP SINHA: It
is our duty to respect the Chair.

SHrI BHUPESH GUPTA: Sir, I borrow
some respect from him, and I respectfully
submit to you.

MR. DEPUTY CHAIRMAN: Let us
discuBS the Report.

SHrRI BHUPESH GUPTA: This is very
important, this is relevant. What shall I
discuss? Shall I sing songs here? I do not
know how to sing songs.

MR. DEPUTY CHAIRMAN: You dis-
cuss the Report.

SHrRI BHUPESH GUPTA: I am dis-
cussing it. Please refer to page 12 of the
Report. There it is about students' behaviour
or misbehaviour and so on. I point out the
circumstances which lead to such
misbehaviour. Is it not relevant? If I say that
the question papers were stiff in the course
of this discussion, am I wrong or right? i/
you like, you get someone to sing a song in
this House.

SHRI RAJENDRA PRATAP SINHA: Sir,
this is also very objectionable. He makes
remarks like that to the Chair, that someone
should sing a song, when the Chair has
made remarks. I think he should be asked to
withdraw his remarks.

SHrI BHUPESH GUPTA; 1 would not.
He should have some sense of humour.
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MRr. DEPUTY CHAIRMAN; Sing your
own song now.

Suri  BHUPESH GUPTA: He is
intervening, in the refrain of the speech, in my
song. Mr. Sinha should cultivate a little sense
of humour.

As 1 said, Sir, the question papers are set
like that. This matter should be gone into. It
should not be like that. Discontent takes
place. I am not supporting what they do by
way of reaction, but these are important
matters.

Then, Sir, I come to the attitude of the
authorities towards the college unions. This is
a very important matter. Unions are very
important. Mr. G. C. Chatterjee, a member of
the Commission, addressed the 12th Con-
vocation of the Rajasthan University on the
16th January where he seemed to have
demanded that the union should be disbanded
and that the college authorities must not have
any truck with the union. I would ask Mr.
Chaman Lall whether this sort of thing
happens in the Universities of Oxford and
Cambridge. If they are bad, you make them
good. But here he says that the union should
be disbanded. Well, he it talking like a Police
Minister .

DiwaN CHAMAN LALL (Punjab): He is
a Cambridge man himself.

SHrR1 BHUPESH GUPTA: Well, Sir, he
seemed to have learnt very little from
Cambridge. I suggest that he be sent there
again. I am prepared to ask for a sanction of
foreign exchange if he goes to Cambridge
again to see how the unions have developed
there. It is very very important. I am not
quarrelling with him just because he has said
those words. But this approach should not be
there and least of all in addressing the 12th
Convocation of the Rajasthan University. He
should not have made such a remark. On the
contrary, we have to develop the college
unions because they bring about cohesion
among the student community, inculcate a
sense of oneness in the teaching staff and
students, give them the spirit at
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[Shri Bhupesh Gupta.] stlf-help and
mutual assistance. All the good qualities are
developed through the unions if they are pro-
perly run. So, he should not have got up there
and said that the unions should be disbanded.

Then, Sir, I regret the statements made by
the Chairman of the University Grants
Commission. I have great regard for him as a
man, for his personal integrity, and so on. But
I do not like the harsh words that he used at
the 27th meeting of the Central Advisory
Board of Education. He spoke harshly of the
students and accused them of politics and so
on. He wanted them to be dealt with harshly. 1
can tell you that even in the Universities of
Cambridge and Oxford they have got all the
parties and other bodies. People are not
bothered about them. So, why people Should
go about in that manner I do not see.

Again, Sir, I would point out that I did not find
due here references made to the Vallabhbhai
University. Why a defeated former Minister
should be appointed as the Vice-Chancellor
of the Vallabhbhai University [  cannot
understand. It demoralises the whole thing
After him comes a  former Principal
Secretary of the Finance Ministry against
whom so many allegations had been made in
connection with the Life Insurance
Corporation and who had to resign his post in
the I.C.S. He becomes the Vice-Chancellor. It
is not good. 1 am not going into other
aspects. These are not good examples to
set before the student community. On the
one hand they see their elders in this House
discussing all these matters, saying all
things- about an individual and forcing him to
resign, and on the other hand they see the
gentleman being planted in a university as the
presiding deity, namely the Vice-Chancellor. Is
it good? Is it not double standard? Are ihe
students  responsible for it? T*i* is 1lhe
question that I ask.
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Then, Sir, I ask why a Governor should be
the Chancellor always. I know that a Governor
has not much to do, but why must he be the
Chancellor? You make him the had of this
club or that club, I do not mind. Some
Governors may have anything to do with
education. Some Governors may have to retire
and join a party, say, the Swatantra Party. But
why should they be made Chancellors of
Universities?

MR. DEPUTY CHAIRMAN: You will have
to amend the Statute.

SHri BHUPESH GUPTA: You are quite
right, Sir. I suggest, therefore, taking your
advice, an amendment of the Statute in this
matter.

Sir, you are so helpful at times. Quite right.
That is a thing that should be done.

4pPM.

Educationists are there. Certain universities
do not have such Governors. Appoint them as
Chancellors and Vice-Chancellors. Make your
own choice.

Then there is another thing. The
interference of the State Governments with
our universities and colleges should also stop.
Somebody from the opposite side said—and
when it comes to the opposite side, the less is
said—that politics were being introduced into
the universities. Lucknow is a classical
example of group rivalries in the field of
universities. Two groups of the ruling party
fight, fight sometimes openly in the
university. That should not be done.

MR. DEPUTY CHAIRMAN: Were you not
there?

SHRI BHUPESH GUPTA: No, Sir, I would
never be in that group in any case, becaus* i
do not belong to that party. That is the
exclusive task of a particular party to which I
do not belong. Now, there is group rivalry in
the party. It should not go there. Tomorrow
another party rau~ ptwrse to
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rale Uttar Pradesh. It should not be Croup
politics at all. Why should we take group
politics there? We can right in the Council
elections. You can fight in the A.I.C.C., this
election or that election. But why should you
indulge in this kind of faction in the university?
Here, the Students' Union submitted a
memorandum to the Chancellor of the Lucknow
University. It is an interesting document. I do
not want to read it out. All kinds of charges are
made in this document mnd the Governor is
asked to go into this. This is the memorandum of
the Lucknow University Students' Onion which
was submitted to Mr. V. V. Giri, the Chancellor
of the University. I do not vouch for what it
says. But it should be gone into chapter by
chapter. General corrup-» lion in the Registrar's
Office, favouritism in regard to appointments
and the administration of the University,
irregularities in granting scholarships, bursaries
and freeships, general corruption in the
management of the Tagore Library, financial
irregularities, lapses of the proctorial staff, s'duc-
tlon, moral turpitude and  academic
manipulation, lowering down of the educational
standards, day-to-day increasing interference of
the State Governm-nt, group and factional
politics between the teachers and the authorities
of the Universities—these are the heads. Only
the heads I have read «ut. Go into them. Don't
think they are nothing just because this thing has
come from the students. This has come from the
Students' Union. It is having the following of a|
large section of the students. 'Otherwise, the
Union would not have placed their grievances
by way of this memorandum to the Governor. It
should be gone into.

Therefore, here again the Government
should go into this question and the University
Grants Commission should be invested with
all the requisite powers to examine such cases.

Then, Sir, connected with the problem of
indiscipline is the problem of sports and other
things. We have got
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to give them better sports facilities. The
University Grants Commission should make
grants for extending the sjwrts facilities and
so on. The Allahabad University spends
annually only Rs. 24,000 on sports for
students when they have got seven thousand
students. Even /the Statesman objected to this
kind of meagre expenditure for sports.
Mysore again, Gujarat again, these are the
places where caste feelings are also
encouraged. There is no money for sports.
Caste* feelings are encouraged in this
manner. Sir, here is an interesting thing. I will
read it out to you this portion:—

"In most States, the convention, a
thoroughly bad one, has been established
that the Governor, as Chancellor, acts
strictly according to the advice of State
Governments. In recommending names for
Vice-Chancellorship and even in naming
selectors for the post, Governments have
been sectarian and partisan."

This is from an article which appeared in the
"Statesman."

Now, sports and other recreational facilities
should be made available to the student
community adequately.

Finally, I would say that I do not think that
this matter can be settled in this manner by
merely discussing it in the University Grants
Commission or by exchanging notes between
the Ministry and the University Grants
Commission. The representatives of the
students and the representatives of the
teachers should be met from time to time in
conferences. They should be taken into
confidence, and the Government and the
authorities concerned should take counsel
with them, so that they can have a correct
approach, correct policies and a correct way
of Handling things. Only then can we find a
proper solution to the problem.

I have not said anything about the
Education Minister intentionally because these
are matters most of which are not directly
concerned with him, but I would request him
to take a little greater initiative and see that
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tilings get moving. Wherever he can reach, he
should reach out and do everything that is
needed. I think the time has come when we
must exert our best endeavours to see that our
centres of learning become worthy of the
great name and tradition that we carry, and
this is all that I have to ay.

PropP. A. R. WADIA (Nominated): Mr.
Deputy Chairman, 1 have read this Report
with considerable satisfaction, and if there is
one thing oh which I would most heartily
congratulate the Commission, it is the
improvement in the salaries of the teachers. |
think it is a very substantial, fine work done
and there is considerable room for it. So far as
the college teachers are concerned, I know
that the Commission insists on a matching
grant but if gome way could be found
whereby the matching grant is reduced or
whereby the college authorities can be per-
euaded to increase the salaries of their
teachers with substantial grants from the
University Grants Commission, it will be a
very good thing indeed.

Sir, while the Commission has been
encouraging the appointment of Professors
and Readers, I find that it has also been
insisting on degree qualifications, Ph.Ds.,
First Class or Second Class MAs. and so on.
But I should like to point out that it is possible
to overdo this thing. The First Class and
Second Class Degrees might be of con-
siderable importance when a man begins his
career. But once he has been in the line and
has shown good work, his Third Class Degree
should not be a disqualification even after
twenty or twentyfive years of good work. In
fact, I know that there are many Ph.D.
Degrees which are not worth anything because
the Ph.D. theses are not worth publishing.
There are First Class MAs. who have done
nothing else after their First Class Degrees,
and there are Second Class people or even
Third Class people who have done very good
work—very substantial, scholarly work—and
SO.
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when higher appointments are made, it is the
work that counts and not the Degrees.

I share the regret of the Commission that new
universities are founded without prior
consultation with the Commission, 1 think the
same complaint was made last year and the
complaint has been repeated this y”ar. It is very
unfortunate that new universities are brought
into existence at a time when it is desirable to
restrict the number of universities. I think it is a
mania to increase the number of universities. I
know that there are many people in this country,
perhaps even in this House, who feel that
everyone has a sort of birthright to university
education. But as I have said on a previous
occasion—and [ repeat it now—so far as
university / education is concerned, there can be
no question of birthright. If people are fit for
university education, by all means give them
every possible encouragement by means of
scholarships and freeships. But do not let
unqualified people, literally third class people, to
get into the universities and spoil the standards.
It is from that standpoint that the quality of
university education should be maintained at a
very high level. There is a good deal to be said
for the recommendation of the Commission that
even in a residential university, the maximum
number of students should be five thousand.
Well, unfortunately, we have got comparatively
very few residential universties. Most of our
universities are affiliating, and they have to be
affiliating looking Jp-the needs of the country.

Well, Sir, there is one sentence on page 4
which needs a little discussion.

"We are also opposed to the setting up of
universities which provide for study and
research in one field only."

And they proceed to
statement on the ground

justify  this

"that a uniyersity should, as far as
possible, be a place of universal' education."
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Assuming for argument's sake that this is
correct, has the Commission been very
consistent with it granted university status to
the Indian Agricultural Research Institute here
in Delhi, or to the Indian Institute of Science
in Bangalore? I personally think that they were
very wise in recognising these institutions as
having university status, and I am inclined to
think that there may be other institutions of
this type in the country which are worthy of
recognition, being of national importance, and
therefore there should not be an overemphasis
on this aspect that such of the universities as
provide for study and research in one field
only shall not have university status. I think it
is too wide a statement.

(Interruption)

My friend mentions the Atomic Energy
Commission and there may be other
institutions which may be deserving of
sympathy. Therefore I would appeal to the
Commission not to be tied down by these
dogmatic statements. It is their duty to consi-
der the claims of each such institution on its
own merits.

Then, Sir, there is the very broad question of
student indiscipline. It has been said over and
over again and I would repeat it in this House
that one main source of student indiscipline is
the infusion of politics and politicians into
university affairs. I am afraid every political
party has been guilty of this, and I would
appeal to them

SHkI H. P. SAKSENA (Uttar Pradesh):
And most of all, teachers themselves.

PROF. A. R. WADIA . .. that in the interests
of their own young fellow-countrymen they
should leave universities and students
generally alone. They are not absolutely
immature; they are grown-up and if you only
allow them to look after their own affairs
with reasonable guidance
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from their own teachers and parents, they
would be much better off than with the
interested advice of politicians.

I am very glad, Sir, that the university
Grants Commission has beea encouraging the
establishment of reading-rooms and promotion
of extra mural activities and have been
providing, for non-resident students, centres.
All these will undoubtedly go to improve the
life of our students. One main reason why so
many of our students drift into politics—apart
from the wrong guidance that they get from
politicians—is that they have not got sufficient
work, that they are not sufficiently interested
in their studies, that they are not interested in
books, that they are not interested in cultural
activities, and they drift into all sorts of
indisciplined behaviour. To prevent it they
should be kept busy, busy in a good way, in an
academic way, in a cultural way, and that
would go very far to improve the condition of
our universities. Sir, to a certain extent I
sympathise with what Mr. Bhupesh Gupta has
been saying about the conditions in our
universities, and my friend behind me said that
the teachers themselves were guilty of politics.

SHrRI H. P. SAKSENA:
emphatically repeat it.

I repeat it. I

PrROF. A. R. WADIA: I accept it, Sir, and |
do not think there are many other individuals
in the country at the present moment like
myself and a few others who are more
conversant with this ugly aspect of our Indian
universities, as to how the teachers themselves
are the most corrupting source in our
university institutions, teachers who are
capable of forming groups only for their own
personal advancement, teachers who, simply
because they get high salaries or have private
means of their own, do not hesitate even to
bribe the students to go on hunger-strike and
to do all sorts of activities; I am perfectly
familiar with that. I certainly, Sir,
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sympathise with students who complain
against certain types of Vice-Chancellors that
we have got, and even in spite of the protests
by students certain undesirable Vice-
Chancellors are appointed, as happened very
recently. I think, Sir, it is extremely
deplorable; there is nothing to be proud of,
and I would say that it is the duty of the
University Grants Commission to do
something about it though I know their hands
may be tied by the peculiar acts of the differ-
ent universities. I think, Sir, the time has come
when we should definitely put our foot down
on the elective principle in the universities.
Whatever you may say about elections and
democracy, there are limitations to democratic
working of universities. We have tried this
experiment and we have failed miserably, and
it is high time to take courage and go back on
that, and institute a correct procedure for
selecting the right type of Vice-Chancellors
because, unless you have got the right type of
Vice-Chaneellors, you cannot possibly get the
correct lead for the teachers and the students
alike.

SHrRI BHUPESH GUPTA: And what will
happen to former Ministers and former 1.C.S.
officials?

PROF. A. R. WADIA: Well, Sir, Mr.
Bhupesh Gupta will take care of them.

Then, Sir, I find on page 12 that the
University Grants Commission has been giving
certain grants to conferences' I think it is a very
healthy principle to have done, but I really do
not know on what thing they have selected just
these few institutions or societies for these
grants. [ think it is desirable for the
Commission to give {such grants to various
academic bodies connected with universities. I
do not see any reason why their patronage
should be confined only to a few bodies
merely because they may have a certain pull
with some members of the University
Grants
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Commission. I think they ought to be more
fair and impartial in the distribution of their
patronage.

Then, Sir, I come to the very difficult topic
of the medium of instruction. Here, Sir, there
is a sentence, a very cautious statement
perhaps, on page 16, where they say:—

"We should like to emphasise that the
medium of instruction is an academic and
not a political question."

I think it almost sounds like a copybook
maximum, but looking at the problem from the
standpoint of Indian universities, I am afraid
the question of the medium of instruction will
never be purely academic; it will have a certain
amount of political tinge about it. If you
emphasise regional languages as the medium of
instruction, it sounds educationally very sound,
but politically, it seems to me to be a most
disastrous statement even though it might have
the authority of the University Grants Com-
mission behind it. My friend, Shri Satya Charan
Shastri, pleaded for the regional languages on
the analogy of what has happened in Cambodia
and what has happened in Indonesia. Well, Sir,
he forgets that India is a much bigger country
than Cambodia and Indonesia. If India were
merely Bengal or Madras or Bombay, I am
perfectly certain that there would not be the
slightest difficulty in accepting the regional
language as the medium of instruction. But
situated as we are in multilinguistic area it
seems to me politically suicidal to emphasise
the regional languages as the medium of
instruction; it is the sure way to drift back to the
conditions of the eighteenth century. What my
friend, Dr. Bose, says has my fullest support
that it is the business of the universities to
maintain the political integrity of India as one
country, as one nation. Now, Sir, I would
personally very much wish that English should
not continue as he medium of instruction,
for the
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simple, reason that it is a foreign 1 language.
But we should not be blind 1 to the fact that this
foreign language has given us unity, nor should
we be blind to the fact that this foreign language
at the present moment serves as a window for
the best cultural ideas available in the whole
world. It would be suicidal on our part to throw
away this advantage. I wish a time would come
when English could be replaced by Hindi as the
medium of instruction in our universities, for
the simple reason that it will at least maintain
the educational and the political unity of our
country at a high level. Sir, I find that the
Commission is going to take up this question in
a very serious fashion. They pro- I pose to have
this whole problem thoroughly studied by a
working group 1 hat they will appoint in the
near future. I do hope that this working 1

up will be soon appointed and they will
bring to bear on it not mere political
considerations, not mere academic
considerations, but considerations based on
the welfare and well-being of India. That
should be the main consideration in
approaching this difficult problem.

Sir, there is a complaint in the report that
the different ministries in the States give
grants  without consultation with the
University Grants Commission. That also is
very legitimate. Since the University Grants
Commission now is in complete control over
the funds to be given to the universities, there
should be no overlapping and any help given
to the universities, whether by the States
Ministries or by the University Grants
Commission, should be done after mutual
consultation.

Sir, J am not always
Mr. Bhupesh Gupta, but
the good fortune of
him .

siding with
today I have

siding with

Sma BHUPESH GUPTA: Do not be afraid
«f me.
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PROF. A R. WADIA: . . . in one particular
demand, and I am perfectly certain that even
the Ministry of Education would side with
him. That is the demand for more and more
grants for purposes of education. There can be
no Communism and there can be no Congress
about this. It is a wuniversally accepted
patriotic demand. If we believe in education
as the basic need of our country, then we must
be more generous in our grants to the
Education Department Sometime ago, Sir, we
were very happy to learn that the Ministry of
Education had mad3 a very great demand for
nearly Rs. 900 crores. After a few days our
enthusiasm died down when we found that
that grant had been curtailed by the Planning
Commission to Rs. 400 crores.

SHrI BHUPESH GUPTA: Still under the
act.

PrROF. A. R. WADIA: It is a most
unfortunate thing. It is really desirable for
us—whether  we are independents,
Congressmen, or Communists or of any party
whatever—that we must fight as one people
for increased grants for educational purposes.

There is another thing which we have to
look forward to, and that is the system of
examinations. I find that the Commission has
already appointed a Committee to report on
this subject. It is a very very difficult question.
After all the experience that I have had, I am
not sure that any report given on this subject
will meet with universal acceptance. It is such
a complex, difficult subject. But we do hope
that they will be able to throw some good light
on all the problems connected with examina-
tions, specially when examinations have
become so numerous and they have to deal
with such large masses of students. It is not
merely a  questions, specially  when
examinations papers to be set. A good deal
depends on the character of the people who act
as examiners. A frequent complaint of the
leakages of our
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[Prof. A. R. Wadia.] question papers is not
a good reflection on ourselves. It is a very
complex question to be dealt with. In fact,
that is the one reason why many of our
theses for Ph.D. have to be sent to England
and America, not because people are not
available in India but on tha ground that they
will have a better valuation.

Sir, the University Grants Commission has
been doing splendid work. Before it came
into existence, we were looking forward to it.
Again and again we were asking for it. It has
come in our midst. It has got a very able
Chairman and very able members. I am glad
about the work that it has done in spite of the
shortcomings by way of finance or the hu-
man mistakes which are inevitable in any
human institution, I am sure that it will
continue to give a better and better account
of itself.

SHRI N. R. MALKANI (Nominated): Sir,
it is now nearly three years since the
Commission was created and it is HOW time
to assess its working and in a way we are in
a position to do »o.

Sir, I am to some extent satisfied and to
some extent not satisfied with the report. I am
satisfied because there are one or two good
portions in the report for which, certainly, I am
prepared to give congratulations to the
Commission, As another hon. friend has
mentioned, the salaries of teachers have been
upgraded. | There may be some irregularities or
inequalities, which may have to be rectified,
would be rectified in time, but the salaries have
been upgraded for the good of the teachers.

The three-year course has been more or less
introduced in all the universities excepting the
so-called highly advanced university of
Bombay which has accepted it superficially,
not really in any spirit, but only perhaps
outwardly. That" also, to some extent, goes to
the credit of the Com- j mission because the
work has been ]
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expedited. But, Sir, I must quickly add that
there are some problems which are like
evergreens, to which there is no solution,
questions to which there are no answers so far
as this report is concerned except repetition
first year, repetition second year and repetition
third year. One of the questions relates to
numbers! It hae become a kind of ogre,
rakshasa; what shall we do with the numbers?
And immediately we jump to indiscipline, we
jump to other things. What is the solution to
numbers?

Do you think that numbers can be reduced
mechanically, physically? Can young people be
kept out of education at any stage, at any level
by any force? The numbers are thera. The
numbers are going to rise. Th* numbers are
going to push you forward unless you can have
a solution. The population is rising. The
standard of literacy is increasing and the num-
bers are bound to thunder at your doors. There
is not a single reply to this question in the
Commission's report. The numbers are coming
every year, very large numbers. Of course, you
will say, let us have a few more universities, a
few more colleges. But that is not enough. To
my mind, it is not a solution. I can suggast one
solution. I have been suggesting the solution
for the last many years but nothing happens.
We go on suggesting here but nothing happens.

Many of us have been suggesting that our
system of education should be properly
integrated—elementary, secondary, higher and
collegiate. It is not yet integrated. I do not want
to go into details. One stage does not lead to
the other, naturally, organically and
educationally. It is simply put there. We do not
know how to integrate it.

I would further say, Sir, that though the
names are primary, secondary and higher, wa
finish primary at the fourth or fifth class
whereas it should end at the eighth class. Up to
the eighth class it should be primary and
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three more classes should be secondary and
three more should be collegiate. But are there
any take-offs at these stages? Are these take-
offs adequate? Are they sufficiently important
to reduce the pressure of numbers coming to
the universities and the colleges? At the 'eighth
class when the student is 13 plus, is there a big
take-oft? I« there a take-off to proper careers?
Many of the boys leave off and there is great
wastage at the 3rd class, at the 4th class, at the
Sth class and so on. But at the age of 13 plus, is
there a big take-off, and is there a considerable
and satisfactory take-off at the age of 16 plus,
when the boys pass the Matriculation or the
S.S.L.C. examination? I suggest that there
should be a tremendous take-off at both stages
and we can have it, provided we paid attention
to it, provided we applied bur mind to it I
would suggest that the number of rural
institutions must be multiplied. We have only
added one, during the last five years. Only one
we have added and the total number is nine. It
should be ninety. They should be giving
diplomas in rural services, for that matter,
recognised by Government. I suggest that there
should be hundreds of engineering institutions
to take off boys at that stage in a large way,
civil engineering, mechanical engineering,
electrical engineering and so on, and they
should give diplomas recognised by the
Government. But as far as I know—I am open
to correction—there are only 250 such
diploma-giving institutions in engineering.
And as far as I know not one that gives them
for medical studies. There are no licenses,
there ar* no diplomas for medical studies now.
There is not a single institute of this nature as
far as I know. There are n» licentiates in
medicine. There used to be, but there is not one
now. And we know that our colleges usually
take seven years for graduation and they take
in very small numbers for the medical course.
That is hardly enough. Their outturn is hardly
enough to result in any big take-off. And these
graduates, they do not go to the villages.
They will not go.

Keport o/ University
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They cannot go. You may give them stipends;
you may give them increments, yet they will
not go. But if you give them diplomas they
will have to go and practise in the villages. We
have not thought about this at all. Today, there
are. Sir, very few institutions which give
diploma*. Going a step further, even if diplo-
mas are given, for instance by the rural
institutions, are these recognised by the
universities? They are sometimes recognised

by the Government. I am sure some
Governments have recognised them for
employment purposes. But has a single

university recognised” them? If not, why not?
Everybody says that they are as good as
degrees, that is to say, as good as B.A.
degrees. They are like graduates. Then why
does not a university recognise them? Not one
university has recognised them and still there
is the cry, the wail that numbers are coming
thundering at their doors, crashing through
their doors. They are bound to do so. Why
don't you take off a few thousand boys, train
them as diploma-holders and make them fit to
go to rural areas in a large way? Then they will
be properly settled and satisfied with life. We
don't do that at all. Sir, the universities are
proceeding in the same old, traditional fashion
as ever before, and the thought is almost in-
culcated in every child that he will one of these
days go to a university. When I was young, my
father told me that one day I would be *»
civilian. In my community, in those days,
some forty years back, everybody thought that
his son would be a civilian. And now every
rural man thinks that his son will go to the
university and then go to London or to New
York. This is the course that the universities
are pursuing. They have the same old
traditional practice or habit, without trying to
find new ways. And then they complain about
numbers coming. Numbers are bound to come.

Sir. take another question which is a very
thorny question. I speak with



927 Report of University
[Shri N. R. Malkatii.]

a little hesitation about it—the question of the
medium of instruction. There are two opinions
about it. We are yet not of one mind. Even
here in this House we are not of one mind.
Tha Commission uses these words. Well, they
know the English language better than I do
and they use such cautious words which may
mean anything or nothing at all. For instance,
so far as the putting in of a regional language
as medium is concerned, they say that "the
change-over should be carefully planned and
we must maintain a high standard of English."
They say that the change-over from English to
some other language—may be a regional
language—should be carefully planned. To
my mind, it is carefully unplanned, not
planned. They see to it that it is not planned. If
it were planned, we would have seen the result
of that planning today. I am seventy years old
now. When I was thirty, Gandhiji started the
Vidya Piths, the Kasi Vidya Pith, the Gujarat
Vidya Pith, the Pa:na Vidya Pith and so on,
and one of the fundamental basic principles
there was that the teaching should be through
the regional language or Hindi. That was forty
years ago and today we are in the year 1960
and yet we are planning and planning in a very
cautious and a very intelligent way. We are
just planning away. Sir, we have discovered
another word. We are very intelligent about
discovering words to evade problems. We
have now what are called "pilot projects." We
will have a selected number of projects here
and there, in particular colleges. They will do
it voluntarily there, giving the option to them,
just to see whether we can get along. And the
projects fail and they fail miserably because
miserable people are put in charge of the
projects, people who do not believe in those
projects. 1 have seen pilot projects fail, pilot
projects for cottage industries. They have been
miserable failures. Pilot projects for basic
education have been miserable failures and
there will be miserable failurenif pilot pro-

[ RAJYA SABHA ]

Grants Commission 928

jects for introducing the regional language as
medium ina> the colleges. These projects
completely fail. We know it very well and
they fail because they are surrounded by a sea
of atheists and nihilists, with neither faith nor
commitment. They have non-commitment and
offer resistances. And you call ic a pilot
project. They are bound to fail and fail
miserably. It is a very obvious thing.

As a matter of fact, Sir, the Delhi University
has given a lead about it. I read last year that it
would phase it through four years and at ihe
end of four years English would be completely
replaced by Hindi. I think they are serious
about it. At least I have great regard for the
Vice-Chancellor of the Delhi University. He is
a serious man, a thinking man. Very few
educationists are thinking men in India. He is
one of the few-thinking men in India, a go-
ahead man and I think he means it and if he
means it, it will be done. So it is to be done in
a phased way. The period may be 4 or 5 or 6
years. It can be done. But if we do not have a
mind to do it, it will never be done. Let us be
honest and let us give up hypocrisy. If you do
not want basic education, then throw it away.
If you do not want Hindi, throw it away. But
do not use these words— "pilot projects"”,
"careful planning", "hasten slowly". These
cannot mean much. They do not mean
anything at all. My hon. friend here for whom
I have great regard—he is not in his seat— he
shed crocodile tears about it. Perhaps it is a
hard word to say. He said regional languages
will not do, it is English that keeps us together,
but for English we will quarrel, fight and all
that; it is English that keeps us together. But
again he said that the regional languages are
bound to come, and very naturally. They are
there. Then why not make a very serious effort
today and put in Hindi? Why keep English? Of
course, he admits it is a foreign language and
yet he says it keeps India together. Are you
going to keep India together
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by a foreign language? To me the logic is very
simple, direct and inevitable. Therefore, bring
in Hindi and regional languages immediately
and as soon as possible. Do not prolong the
torture of the young people and of the
country.

SHRI J. S. BISHT (Uttar Pradesh): But it
has to be done with the consent of all.

SHRI N. R. MALKANI: There, that is
another cleverness, another sharpness of the
university people. They rsay that the change
should be after full accord of all the
universities. I almost gasp when I hear it, gasp
in despair. Does it make any sense? Does it
mean any honesty? Are we honest to
ourselves? These universities or most of them,
are conditioned traditionally, they are condi-
tioned by the past and they are so fixed in the
past that they cannot think of tomorrow, not to
talk of the day after. The say that these Univer-
sities should put their heads together and then
come to some unanimity. Is that possible? Do
you think it is possible? I say that this is
dishonesty.

SHRrI J. S. BISHT: What about Bengal and
South India?

SHRI N. R. MALKANI: You hold to your
opinion an I hold to mine. I am committed to
mine.

1

It is said that this is not a political question
but an academic question. I say that it is not
an academic question but a national question.
It is a question of the nation, the dignity of the
nation, the self respect of the nation, the
existence of the very nation as itself, as India.
I say that even though I am not a so-called
educationist—.thank God I am not—
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at present you have education through the
regional languages up to matriculation and
then you suddenly start with English in
colleges. Are you aware of the terrible strain
involved on the students? Are you aware of
that? I am quite aged, about 70, but there are
boys of seventeen and eighteen.

SHR1J. S. BISHT: Strain on whom?

SHRIN. R. MALKANI: It is a terrible strain
upon the students. Today, the students do not
know any language well at all. We ourselves
think that we know English very well but we
do not know English very well at all. We talk
very badly, I myself and all of us. We think
we talk very well. We think so but it is not so.
The students are in a mess about languages.
They do not know their own mother-tongue;
they do not know Hindi, they do not know
English and they do not know Gujarat!
because we insist upon English at every stage.
There is a complete mess about the learning
of languages. There is no literature produced
in India worth the name. We are all confused
about it.

Sir, I will say one thing more. The
Universities have a high purpose to serve but
they are not doing that at all. They are
mechanically producing graduates, one after
the other, hundreds of thousands of them, and
are releasing them in the markets. I would
rather wish that these Universities were
teacher-centred. My horn, friend just now said
that the teacher is the disaster of the
University. But this is the key. This is the lock
which has got to be opened by a particular
key. If the teachers themselves are
contaminated, what can be done? Let us
therefore begin not with the students but with
the teachers. Hage buildings will not help,
books will not help if you have the teacher at
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[Shri N. R. Malkani] the root of the disease.
Excuse me, Sir, for a diversion, I had been to
Shantiniketan only two months back. I was
there for two days. A marvellous thing has
happened there. 1 congratulate the hon.
Minister warmly for his choice. You have put
the right man in charge of Shantiniketan,
Sudhi Ranjan Das. In two days I loved him so
much and I respected him so much that when [
left, I called him —he is younger to
m* ------- Sudhi Dada. Everybody calls
him Sudhi Da. He has been there
only six months, the right man at
the right job. Put some such man in
Aligarh, put some such other man in
Banaras. Put our Chairman there —I
mean not the Deputy Chairman but
our Chairman  there @ —as  Radha-
krishnan Dada in Banaras and then

see what Thappens to Banaras. Put
some such person in Aligarh and
see what happens to Aligarh. They
are putting the wrong persons, paid
person|, persons deeply set in the
traditions of the past, persons who
have no idea of the future and no
idea of the present, the existing
India, as Vice-Chancellors and expect

them to Tespond to the nation. They
canno$, they dare not. They have no
guts. Put the right man in the right
place and see what happens to edu
cation. N

ot @o 0o W@ (=TT 9E) ¢
qiAAta ITEaafa wgEa, ang 4gd
ar g, gafae s s 3 o an
o= fa=r s 781 sear | gafy garr
<o forat & waew W aga g gan
¢, fo7 ot 7 a% g 4t 17 & gy
g7 ¥ g7 avw 7 famafagrar o far
¥ fou o g @ 8 ¥ agi Y §
W gure A A A v faen
I T FT ATAAT 7@ £ ) FAR CF
g Fvar 7w fs oo € fe
garir ag s fag wfawe & 7 e
fazafaar % a3 | & awaw g fr a2
T WH ¢ | Atz ag s fag wfawre
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HI o e o &Y g R # gar
wdvdy 2 for s avy S FFT A
frafam=m ¥ wa & fag e af
T FEA | ARl AT @=1 AT @ IO F
qaEfeen 7281 F7 w6 1 T 9| W
w1 § T g0 g HHAE 1T A 77
art fam 2 & Hedfaua afafeera
% T ofefufr affr g
wifgd | o 7z g f ansly % @ /v
% T ZAA ATHA FET & o F g T 7E
faratr wrw & 9% | @@ fa @
a#1, foadt odr sfwmmtar € a8
o o7 =T e 781 & ) 9faa ae
A1 am whwe 5 w6y 8, 7 wAw §
fer aget & &1 aga & wfaaa av gy €
feeiy et afaatadrs & o g€ fefaaw
& w1 WAl g I HIA ) qgT °
a4t gfvafadra & it Faa o fefaaw
¥ @EHT BT WA FAT § | Tg Afqaw
FTHT & | ZAH1 2= farr & wra ord
AT arard A7 sraAr ifgd e oo
FUTE 4 & & 3= faar 9w T @57
a% |

FAT ag wE aEAlTE d€ad §
st feft F@RST #1 F@wr € ) I
wa= § § ug wgw F wheaa w7 o
7z fimma & fe ofsfeors & g2
a7 I { qATE AR @Y oev, Ag Frmrra
3 g\ TEAHE HT TE FE AW
a5y A1 TG AT TT 419 FT G0
Fo1 ey fa wade @1 w3vd IAE
FAT faaaT & &1 A & v g
A AW f4qrar q@ &% ast &
0 & 9 S Lo g § e farar
T STAAT & ZI4 F 77 W15 | AAAHE
#1 faaen &w fgao fasr 9T & gam
# weagr § W a8 39 fent woat @@
B &t 97 ) grar @ fomrar aviatae
deqru Fqifad weEr § ) ge e
faanfadi ¥ ot wen fasamEr



933 Report of University

q ggdr s @ g B wIfoaw afa-
afede s gafaar & #7 A% |
B AYA I FT T TEAT AT oA W
wa ge faan av qifs sy G
Tl FT gFd |

TR aE 9w 90§ $7 FaA
Wgat § a2 ag & & faafaai A
UGG Aal AT gATE F9 § OF
AT &1 @ & ' Indiscipline
of Students "1 f&sy agd &7 = F
& At 9 frgp smar 2 6 faadeat €
YTATHTRAAT FT qA + T T F |
TET % WA AATATTTAT FY 95T, ST 7%
#7 w7 gak framsi & Y AT g
IAR QAT A A1 Ay g6 g 2
fag #1 2faq a2 faafast & sax
HTFAT FIA KT T4 & 1 59 A7 AT
A T urasaTar 2R oam FEe
faanfaai a1 € 19 7@ sAETEAEEAT
# & 1 g faardt aqvrer 787 &1 97 €,
% fax 9w Ff sA T W@ oA
aar ¢ fr ergneg ¥ fAo T w-
ATEARIAAT &1 AW GZT F7 | TH ATA
B HIA HAAT & g THAT§ 5 g
qga 337 29 Frsafaarag & it wemw
& 3% I AT & 1 e wiEaT
qrét oifafes & qev & | A 37
arfedt & qor @ § s 3 oF qu #
afirer g1 o & Wi gEk g A e
& § ag  faamdt fam &Y #grpafa
T 9 A it § I Ard g@L 49 i
& T SATEAY & A 3 | A fauda
afx weams @ faafagi ¥ &
FEIART <, IAF 7@ 9 o afa g,

ST ST § A NS A ATl
W | § 99 TSR] F FIC AT ARG
s fF afr O § 9eg § a@i aF
wg g%al § fr aga & w=as @ #
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st faenfast &1 og4 § o qdr wgrEar
TEl T &, I ;1 F= §, I A
TE AT AEAEFAT §, T ATl 9T AT
=M AG ad 2 | AT Hag fawr-
fqdi & aradm T @ar s o fF &
qfqs AR &1 UF  2EET & 9
grar & | R "yeEr qfeew #1 a9
AT AT & | 78 Aqngy 5 faamdt
79 et fad R woer wfeAreat
FT 37% a9 & | Farenfogt # geeew
¥ Fg7 TEATE gRT &, IAHT R A
F &@T fawar € @ A & I
HEqTTF AW AT AT I A8 g &,
T A W@ A E o fardm afx
faamdf fawma F@ § @ 39D IR
frafaat & fawg Gww faar smar @,
farwrat #1 X F Y I w7
# a1 ag 7 g £ wearast 1 A
fa=me, TEaTTEt FT I AT A
grar 9ty fF i 39% I qaw T8
& 7% | S 5 Fgr s § R 0w o
iz frewa € & a7y wrfgw a W
g Wt 78 "W g wfay o IwEr
faeqeram @ wvaeg & ot A1 o &
gear & 1w oy & of fae-
faareri & argmwwed fgE @ &,
AT A &, oY Fweer & 3T § 9w fAg
Wt €T IFR B FE gEw AG1 gl
arfew | PR g7 & 7 =y & fee ol
ITHT AL AAGIR AT §Yar anrge fh
faanfaat #1 97% &< fagaw &1 ¥
IR ITF FAC AT &7 | w1 Faenfaat
H FITC TN F & F g JHA
1 geré 37 § for o 4 e 3 A 9T
famfagt #1 7% @m9 $ar AR
g a1 | F Fgan § & oy srearet
F o A |ww {9 1 wiawrdE
g SOT Rl & gEUR & I AT
I XAT ;IR |

4fF awg &% § gafau d6q ¥ o
1 a1a & "/ @ [ e faar
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(st dte TAe WrTA]

wrge £ | g fara F e T e B
qE Gar wrar § fF wa SR g R
1 &g 1 afew 5w ofr sife w
W g 9T ErE A § | A dwer ¥
T TG At a3 & s ¥ faay
& wx gefen gt g Wi @ A
w1 e & i g e a1 waw §
feare &t e # v sy & favar @Y
g1 9o T Y weraT § gard 3w A
uFAT TF SATAT, g AW F s
wETE wE g W, g AW F A
ATAT TEI @AT W ey § fawy
T I ArgmfFag s am g
oS & g # A o g A O
yEmrmm A AR o
famr s & gwrdy fas /@7 99 wdr
a1 & Fgar § fr o9 ¥ 2@ #T gAiA
ST F47 E aFaT & 1 g9 T § gaTr
WTAT FT AT G, FHL AW F Feg,
faedt witT me s fers et v gftveor
g s g I ferer & o, gER
Fat # gwar Aux warf g faeatan-
w41 W HYT g9 WO 33 # &1 wOET WraT
F1 froee #¥ TN 97 T W 9 A
oY FT &Y T & | g Fay ormar &
FTT AW FT ATATHT A g Anfe
7@t & fr frafereat § sa% g
fereqor feam wy &4, @1 97 WY oF AT )
™ 0 o gwm wrer afger fawear
o7 @ & WX 9yt &% fr o #§ dwfaw
mifger v aga wfos & Tw & oW
awa g ff wf frafmedt 3
meqmyEt & faw o fawmow gw #
=R arE arx 97 9z faar w@ar —
IO W H ar quae oF e

femdt # qara &7 qrwar ger afgd |
mit 913 g for g sdmm 4 oféas
afay st ¥ o fawme Femn qr
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HYT a9 I ag AT T A e g
qrerar & weres g Aifgd 9 e
agi A Wy ¥ famafaaem # frer
# 9% | w7 gare afsaw afaw s
ge gae  Fawafaeem @ oam &
FIT AWE F9 2 wemywt § ar
FT AT T 9@+ T Avegar g wifed
a1 59 A 7 ug sfge g § o gew
Taar anfeen & fr 9@ amar # fereor
¥ #r =aeA A7 97 A wEAr ¥
qrét 27 ¥ fad wore e ofr fer s
fir mfzer & adr & a1 T w1 97
F=r & fF o0 I @ 97 % AR
T FAC AT wiAs s o aw
AT 9% AT A7 WY A FY, §HE (A7
AR FT HEW T WX FEAw g ww
F forq @it w1 fogea #¢ i anfeer
H O AT & IR T U FL | W
54 ot aF 77 o el @ v o
& 7, 7 7 WA o st e
qoa &1 aw fawataaem #r qfr fem
ST T WTT H @ 3 g A gy
R F A R awy § o ok g i
T AfE EW TEY @A TR s
& wh W g o f oA 7w A 0w
T # 47T ga & W gl a5 g
A qHA e A1’ awaa g fE
g1 auf aF AT T OWAT  FH
forzr i wwar & 1 W 18%s W oW
a1 g % waret et q uw oA
e fafa’ wviem eafr feom 91w
FaRT A% gw wamifaer & faesfr
gE At ) T A A AT g AW
9T AT AW WWE FIAT AT W g
# fr goT 29 W1 ow T A
M oH AEHET FOFET gATe agt
ferar &1 1 g a1a o ot W @ W
gomE o A v g e feelr o e
g wT & I W g g W #
foverr &t g | AT e oft 5 @
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et ¥ Sy gt F2 G2 2@ w7 G
famr fFm gad gvar T W@ @
fr fr s &t S AT @ 96
& fraw fm 9@ av swH A aTn
T 0y aFdr § 1 9g Bk A v
f& dmer & famafraem &, G A
faear & a7, g #YE A wEgr &
wE ¥ femfmarm & St §
frar & 9, s AT g & fv A
ME I &, wWqATAT B, SEF wreTH
& fraar € o | g AN AT -
AT § vy §, A S Jeer agi
AT ¥ qraer 3y & F o ey wwr ®
=g & & e & € oot w7 Ay
#1 foq o A S a2 avw & F
I A H G o § -
@ sasdr ¥ S § gwifs S o2
aifed fs 970 gRR TSgAmT FY AT
frm gt Fam ¥ a wewrar w
gy € % A9 3 B 9w e
qTqr F FHT R faEw 3w ¥ AW
B TF Y T@F gER AT HY S
AT § 98 9 @ 5 g wfafafy
qW gardr A & wwfa ¥ faa
T FCGH |

q @Y wfias A1 T %7 7 3@
T faza v & @ wfmw §
N irismm g iy mdramt &
IR T T AT ¥ T 7, uE
at frr § arerw i A & AW gEdr
faariei. w1 wqEEEEEa &
31w ¥ wo fod § wama-
AT F AR A N war ¥ AR v
T FHIY AT A3 § W R e
N HTATHTEAA F F 9T A
§ 7Y S f 78 Sy At a9 o
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FEM AR TEAHE § AT U H
R oF 19 & AT TG0 ARl ], Faw
fapfaat & o & SORww ww
#fg, 9% qq FW ¥ qET A
faa fF 2y frger 2 2 farer S
g 3% A9 A ) FH F fd g
T T fear o AR FfAE A
B ¥ A7, AT F 9 T A S
FdY I57E T § IO AT A 9w
frasn % fag gaer feam o

Surt  T. S. AVINASHILINGAM
CHETTIAR: Mr. Deputy Chairman, I
must congratulate the University Grants
Commission for the work that they have
done, Before going into the points raised
by them, I would like to say that the
Universities have generally welcomed the
establishment of this Commission and the
Universities have largely benefited by the
establishment of this Commission. Sir,
today buildings have been put up
wherever they are necessary. The
necessary equipment have been purchased
in many Universities where they were
absolutely necessary. In view of the large
number of admissions, the condition of
our Universities was perilously low; the
standards were low and the University
Grants Commission has not been
established one day too early.

MR. DEPUTY CHAIRMAN: You can
continue on Monday. The House stands
adjourned till 11 00 A.M. on Monday.

The House then adjourned at five of the
clock till eleven of the clock on Monday, the
~ 18th April 1960.



